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( See Rule 42 ) \

In Fhe Central Administrative Tnhuna!

GUWAHATI BENCH : GUWAHATI

| L , . ORDER SHEET
. APPLICATION No. 256/ 00D  oF19

:';\éﬁlicant(s) g{‘@é 4/6/72 /C&W-A O&M&/ M&M‘
g 02#@ % aal 0L,

2 Bas bhus

/3 Sm ha f

S « " Advocate ‘for Respondent(s) C ;, .S C

Respondent(s) &LW oaov

o

Advocate for A;;plicant(s).' /%

Notes of . It"hqj_Registry | Date Order of the Tribunal
g 20.9.00 jpresent : The Hon'ble Mr Justice D.N.
e - - Choudhury, Vvice-Chairman.

sl T o Heard Mr B.Sinha,learned ccunsel f

. VAR abd RO L, ‘ . .
2 ( E I»r;... : the applicant. The matter pertains tc
L enosen vide o ' common cause and acccrdingly the app!
;PU ‘,u N = MS,ﬂ 4{»9&2 cants are allowed to join together ir
I‘Q 75 9 &5@‘7‘” this application under the provision

Rule 4(5)(a) of the Central Administr
"tlve Tribunal (Procedure ) Rules 1987,
Appllcatlon is admitted. Issue nu.
e ‘on the respondents .

' List on 14.11.2000 for written st
'+ " I ment and further orders.

Vice-~Chairnm
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Notes of the Registry f Date | Order of the Tribunal
13- |\ - 2090 14'1'1,'“2,, Mr B.S.Basumatary, learned Addi C.G.
N . S.C prays for four weeks time kx to file
Qsnwi e \wfao"ﬁ* are '
. ‘ | written statement. Prayer allowed.
&Hll awesd=ef, , ' List on 15.12.00 for order.
INO « Lo e Stademant M
T Vice=Chairman
2 pg
3'” A‘k’j&;
1 (’Y ) “L>3_m lq’!
| Qs ) 15.12.0p On the prayer of Mr.B.S.Basumatary.
E v learned Addl.C.G.S.Ce 1 weekf time is
LRy @S al\D .
allowed for filing of written statement.
)y Vo W Vs Jom List on 22,12.00 for Eiling of written
N\ - statement and further orders. N
S
Mavago—s Q»&/ o
Member Vice=Chairman
im
QU= 2~ 2ovo ‘ ‘
22.12.00 Written statament‘has'been filed.
/Ex e e poart g Case is ready for hearifg. List for hearing
AR/ on 11.4,00. In the meantime the applicant
may f‘zle rejolnder if any, within 2 weeks
& vobe ran heen Wl
o f—""1:
Member - Vice=Chairman
S | e | .
11m
EFHV TM& LD(\’Q E\V\\&W bCV\|/V\4'€;O d"“ .
%w » oyt 4y 'Lu,(g'?%‘)
WAQ ' . - .-l '.
3 Al
ﬁ\.(]:%'@'.—s: .
‘ : 'k“x{ "
23,501} It has been stated by Mr. B. 51nha .
j'mough, the respondaats have. f‘xled ths
ritten statement he is not aorved ith -
5"5 \«/M WV! b_m.u\ '6&40 ’u ‘U
. . ‘the COpRY Mre AlDeb Roy, Sr.C;.G.S.C.,
? J\k{:\a%bimo'u- W ew has undertaken toc @urnish a copy of the
HM. uritten stetement in course of thed day,
| The case is adjournnd tg 3«7-2001
)%g@ N ' for hearing, In the mesantime them applie-
] cant may file rejoinder, if any, within ~
. ten days from today, ) '
| .
B (uﬂ/\oo«)e P~
Member Vice-Chairman
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™ »- Tuey e Mn na
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Order of the Tribunal

”ﬁb_t_es of the Registry ' ‘Date ‘
7.8.01 Heard counsel for the partiess
Hearing concluded, judgment delivegded in
open Court, kept in separate sheets,
The application is allowed in
terms of the orxder., NO order as to costs.
(7\ / 2o W- , 0
y e - - Member Vice~Chairman
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. * CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH
' Original Application Nos. 249 & 250 of 20004

Date of Order : This is the 7th Iiay of August, 2001
HON'BLE MR. JUSTICE DeN.CHOWDHURY, VICE CHAIRMAN
HON'BLE MRe K.K.SHARMA. ADMINIS‘I‘RATIVK ME‘MBER

: QOA.249‘ 20003

1. Shri Lahi Ram Boro
' 8/0 shri Chamla Ram Boro
Sub-Divisional Engineer, VFT
Exchange Bldge., Panbazar
g 'anahati-lo

2. 8hri Balai Chandra Bhownik '
8/0 Late Nandalal Bhowmik , e
3 Sub=Divisional Engineer, OFC
Ta , Micro~-wave Bldg., Panbazar
N ©~ Guwahati=l,
3. shri Subrata Kumar Bhattachar jee
Son of Late Sitangsu Bhushan Bhattachar jee
Sub=Divisiona Engineer, PHE to GMM ETR
s8hillong, Meghalayae e o « Applicants.

-'f" By Advocate Mr.B.Sinha
¥ . avVs =

1. The Union of India ‘
(Represented by the Secretary to the
Govermment of India, Ministry of Communications
New Delhi).

2. The Chief General Manager,
Eagtern Telecom Region »
Telephone Bhawan, 34 BBD Bag

- Calcutta=700:-001.

T 3. The Director of Finance aad Accounts Officer
: 7o Khatra Das liane
Calcutta=700 012.

- 4+ The General Manager,
MTCE, Tax Building. L e
Top Ploor. CTO Compound

' Shillonge=le.

S. The General Mau'xe;.gex':
L ' Assam Telecom Circle
. Ulubari, Guwahati=7,
P . 6+ The General Manager
e Task Force, NeN. Barman Building
'Panbazar. Guwahati-1. e« +» + Respondentss

R e 5,

By nré Bo Co Pathak, learned Addl. CeGeSeCo

.4«‘-‘_'0.,1\".;250/2ood :

Contde. 2



1.

24

'3e

shri Ajit Kumar Chanda

8/0 Late Ranjan Kumar Chanda
Sub=-Divisiona Engineer
Micro=Wave, Nagaon, Assam,

Md, Amjad All

S8/0 Late Abdur Rahman Ali
Sub=Divisiona Engineer

Ultra High Frequence, Dhubri.

shri Gouranga Sundar Banik
$/0 Late Satish Chandra Banik
Sub=Divisional Engineer '
Ultra High Frequency, Diphu

- Karbi Anglong.

4o
5.
6.

7.

-

9.

11.

Shri Hrishikesh Choudhury

8/0 Late Hridhay Choudhury
sub-Pivisiona Engineer

Micro=Wave (Mux), Micro-Wave Bldg.
Panbazar, Guwahati~1,

Shri Sujit Kumar Nag

S$/0 Late Samat Ranjan Nag
Sub-Rivisional Engineer, Maintenamce
8ilchar, Cachar, Assam.

Shri Jadav Chandra Adhikari
8/0 Sshri Mamindra Nath &dhikari
Sub~Divisional Bngineer

Ultra High Frequency

Dhubri, Assam.

Shri Kishalay Kanti De
8/0 Shri K.Re. De
8ub~Divisional Bngineer
Miero-Wave, Maintenance
Panbazar, Guwahati~l.

Shri Nirmal Kanti Bardhan
8/0 Late ReM.Bardhan
Sub~Divisional Engineer
Micro=-Wave, MTCE
Panbazar, Guwahati=1,

Shri Phanidhar Das

8/0 Late Janiram Das
Sub-Divigional Engineer, (Admn.)
Silpbhkhuri, Guwahati=3.

- Shri Santanu Kumar Das
'~ 8/0 Shri Tarun Das

Sub=Divisional Engineer
Optical Fibre Cable, M/W Bldg.
Panbazar, Guwahati=1l.

shri Jogendra Deka
S/0 Late P.Deka

+ Sub=Divisional Engineer
- ARTS, Panbazar

12.

Guwahati=1.

Shri Santanu Ghosh

s/° Late Subodh Ranjan Ghosh
Sub-~Divigional Engineer
0SG/GMM, Shillong

. Meghalaya.

Contd.. 3
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. 13.8hri Sunil Chandra Debnath - Sy
v 8/0 Late Iswar Chandra Debnath
: Sub=-Divisional Engineer
Power Plant, Micro-Wave Station
Agartala, Tripura. « o o Applicants.

By l@fivocate Mr.B.Sinha
- vs -

1. ‘l‘ho Union of India
, represented by the Secretary to the .
c Goverment of India, Ministry of CGmunication

2e The Chief General Manager_
Eastern Telecom Region
®el ephone Bhawan, 34 BBD Baq
- Calcutta=700 001,

3. The Director of Finance & Accounts Officer
o+ Khatra Dag “ane
Calcutta=700 012+

' 4o The General Manager, MTCE,Tax Build.tng
Top Floor, CTO Compound
Shillong=1.

S The Chief General Manager
Assam Telecom Circle
Ulubari, Guwahati-7.

6. The Chief General Manager
Task Porce, NeNeBarman Building
Panbazar, Guwahati=1. ' e « o Regpondents,

By Mp, A.Deb Roy, learned Sr, CeGeSeCo

 [o}
ix
10
i
iz

Both the cases were taken up together fér
consideration, since it involves common question of law

bagsed on similar factse

24 All these applicant.ya are serving as Sub=-Divisional
. '-“:‘1;' . Engineer (TES Group B Officer) in the 'relecanmu_nicatioh
Dspartment. These Officers moved this Tribunal llfor a direc~
| tion on the respondents for stieppityy up thelir pay at par
.with Sri D. Sundarmurthy, Sub=Divisional Engineere. The

' applicants cited the instances of stepping up of pay of

similar Officers by the respondents authority on similar
groundse S

contd,. 4
""'
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are
3. All the applicants, admittedly,/senior to
sri D. Sundarmurthy whose seniority No. is 19008.
?hreeforé, there cannot be any justification for not
giving these applicants the benefit of stepping up ?f

their pay at par with Sri D Sundarmurthy, Sub-Divisional

Engineer.

g We have heard Mr.B.Sinba, learned qdﬁnse;

for the applicants and Mr.A.Deb Roy, learned SreCsGeS.Ce.
as weld as Mro. Be C. Pathak, learned Addl.,- COGQSOCo: far

the respondents.

- D ' Upon hearing learned counsel for the parpies

. !
and considaring the materials on records, we.order upon

the respondents to confer the benefit of stepping up

" the pay to the applicants at par with Sri D, Sundarmurthy.

with effect from 1.4097. The respondents. shall taka
necessary step for refixationiof. salaries o£ the qppli-.

cants as early as possible.

The application stands allowed to the~extent

indicated aboves

There shall, however, be no order és to |costs.

sd/ VICE CHAIRMAN
sd/MEMBER (Adm)
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

gt ‘GUWAHATI BENCH : GUWAHATI.
( A?,?B,e_atwﬂ Le 19 ok Ho A3a T A%H%)

Original Application No, 5—‘6 / 2000 :

BETWEEN

Shri A,jit Kumar Chanda & Others..

sece Applicants.

The Union of India and Others.
esee Res Endents.

INDEX

" Sl.No, Particulars .o Pages
1. ~ Application - . .. 1+ 2l
2. , ' Verification | .. .V 22
. L"o‘ | mexure-z t - o 0- 3’6 |
5.  Amexure-3 Series 4. 3770 62
60 Amexure"‘h Se_ries s o- o. 63 o 72
}
Filed By : J./- bonbiriya .
Advocate.‘
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH : GUWAHATI. |

0.A. NO. | /2000,

BETWEEN

1.

2,

3.

L,

5.

Shri AJit Kumar Chanda, |
Son of Late Ranjan Kumar Chanda,
Sub-Divisional Engineer;_

Micre-wave, Nagaon, Assam,

Md, Amjad Ali,

Son of Late Abdur Rahman Ali,
Sub-Divisional Engineer,
Ultra High Frequence, Dhubri.

Shri Gouranga Sundar Banik,

Son of Late Satish Chandra Banik, .
Sub=Divisional Enginéer, 

Ultra High Frequency, Dhipu,
Ka{bi Anglong. o

Shri Hrishikesh Choudhury,
son of Late Hridhay Choudhury,

SubFDivisional Engineer,

Micro-wave (Mux), Micro-wave, Bldg.,
Panbazar, Guwahati=1.

Shri Sujit Kumar Nag;

son of Late Samat Ragjan Nag,

Sub-Divisional Engineer, Maintenance,
Silchar, Cachar, Assam.

Contd,, o. F/ Zofv,
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7.

-,..2 -

Shri J’adav Chandra Adhikari, . .

Son of Shri Manindra Nath Adhikari,

T e v e - |

K. De.

Sub-DJ.visional Engineer, ‘UYltra High Frequency,

‘Dhubri, Assam.

shri Kishalay Kanti De,

Son of shri K.R. De,
Sub-Divisional Engineer,

Micro-wave, Maintenance, ‘

. Panbazar, ‘Guwahati-1.

8.

9’

10..

SN

Shri Nirmal Kanti Bardhan,
Son of Late R.M. Bardhan, a
Sub-Divisional Engineer,
Micro-wave, MICE, |

Panbazar, Guwahati=1,

Shrn. Phanidhar Das ’

Son of Late Janiram Das,

‘Sub-Divisional ‘E:ngineer,,(Admon) '- L

Silpukhuri, Guwehati-3.

shri Santanu Kumar Das,

Son of Shri Tarun Das,

-Sub~Divisional Engineer,
Op'cz.cal Fibre Cable, M/W Bldg. ’

Panbazar, Guwahati=-1,

Shri Jogendfa Deka,
Son of Late P. Deka,
Sub-Divisional. Engineer, -

' ARTS, Panbazar, Guwahati-1.

’ "Con‘bd.‘.’.. P/30
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Shri ‘Santanu Ghosh,

:Sub-Divisional Engineer,
'OSG/GMM, Shillong, Meghalaya.

Shri 'Sunil Chandra Debnath,

Son of Late Iswar Chandra Debnath,

FSub-Divisional Engineer,

1.

3e

‘Pcwer Plant, Micro-wave Statlon,

Agartala, iripnre.'

.f"J{ . ; | AP‘PLIC_ANTS;.{

(a1l Applicants are having same grieVance

and common relief).

The Union of India, representediby the

Secretary to the Gevt. of India,
Ministry of Communication, ‘New Delhi.

The Chief General Manager,
Eastern Telecom Region,
Telephone Bhawan, 3& BBD Bag,
Calcutta-?oo oo1.

,The Director of Finance & Accounts

~ Officer, 7, Khatra Das_ Lane,
| Calcutta-?@@ 012. ’

The General Manager, MTCE, Tax Building,.'

. TOp Fleor, CcTO Compound, Shillong-1.

contdo 'o oo P/l}.‘i
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K. K. De
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5. The Chief General Manager;
Assam Telecom Circle, Ulubari,

' Guwahati-?i‘

6. The Chief General Manager,
Task Force, N.N. Barman Building,
Panbazar, Guwahati-1.

veess RESPONDENTS,

DETAILS OF APPLICATION :

1. PARTICULARS OF THE ORDER AGAINST WHICH THE
APPLICATION IS MADE :

This application is against the action of -
the Respondents in respect of Basic Pay and salaries
of the applicants over the Basic.Pay and salaries of
their juniors 1n Telecom Department under the
Respondents and in allowing the juniors to get more
pay than the seniars.

2, JURISDICTION OF THE TRIBUNAL :

The applicants declare that the subject '
" matter of the application is within the jurisdiction
of this Hon'ble Tribunal. |

3. LIMITATION ¢

The applicants further declare that the
application is filed within the limitation period
prescribed under Section 21 of the Administrative
Tribunal's Act,

Contd, . o.’o . P/So
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4 FACTS OF THE CASE :

4,1 : That all the applicants have same and common
grievance and relief sought for before this Hon'ble
Tribunal are also same and common. As such all the

applicants may be allowed to Join together in this

application as applicants as per provision laid

down in Administrative Tribunal (FmceOnre) Rnks 1984,
HLCEI(2D). '

4,2 ¢ That the‘applicants are citizen of India and

. at present residing in North-East States and working

under the Respondents in Telecom Department and as

such they are entitled to all the rights and privileges
guaranteed to a citizen of India under the Constitution
of India.

4,3 2 That all the applicantgvat first were
recruited under the Respondents as the Junior Telecom
Officers. Thereafter in course of time they were
considered for promotion in TES Grade-B Officer and
after promotion in TEs Grade-B, all the applicants
have Joined in their respective place of posting

as the Sub-Divisional Engineer under the establish-
ments of the\ReSpOndents.

4,4 : That as the Junior Telecom Officer the

applicants were provided with.the current and existing
pay scale of the Junior Telecom Officer (in short JT0),
plus all other allowances admissible in accordance
with the Rules alongwith other similarly situated

persons. The pay-scale and monthly salaries of the

contdo o‘ o~ o. 0- P/60’
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applicants were revised and refixed from time to
time with all service benefits available to them
in accofdance with the Rules alongwith other |
similarly situated persons. The Pay-scale and
monthly salaries of the applicants were again
revised and refixed in the prﬁmotional post of

Sub-Divisional Engineer (TES Grade~B Officer) with

all service benefits available to them in accordance
with the Rules alongwith other similarly situated

persons.

4,5 : That the applicants while working as the
Sub-Divisional Engineer (TES Grade-B Officer) under
the Respondents, the CCS (Revised Pay) Rules,1996
came ihto force and accordingly the Basic pay-scale
of the applicants have been revised and refixed
alongwith other similarly situated persons in a
buncpes on the basis of their existing pay-scale
and in terms of the aforesaid CCS (Revised Pay)
ﬁules, f996 Weesfs 1.1,96. In other words it may
ﬁe stated herein thus :- o

(i) The applicant No.1 who has been recruited

as the Junior Technical Officer (in short J.T.O.)
under the Respondents in the year 1973 on a basic
scale of pay of &;'hzs/a P.M. In course of time he
was considred for promotion in TES Group-B Officer
on 18511.93 and accordingly he has joined as the
Sub-Divisional,Engineer (in short SDE) on 3.1,94
under the establishment of the Respondent No.5. The
Basic pay of the applicant No.1 upto 31;12.95 was

Contdo;;;‘P/7;:>
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k. 2600/= P.M. However, after coming into effect
of the CCS (Revised Pay) Rules, 1996, the Basic Pay
in respect of the applicant No.1 has been revised

and refixed at K. 8250/= E.M, on 1.1.96 in a-bunches.
‘The_duevdate of increment in,the pay-scale is in

the month of May and as such the Basic'Pay of -the
Applicant No.1 was Bs, 8500/- P.M. on 1. 5 96 and it
was &. 8500/= P.M. on 1. 2.97.V

(11) The Applicant No.2 who has been recruited
as the J.T.G. in the year 1974 on a basic scale’ of
pay of m. 425 /= P.EL,Hewwas considred for promotion
in TEs Grade-B Officer on 27.5.94 and accordingly
joined as the SDE on 16. 8;9h-under the Resﬁcndent

,No.5. The Basic Pay of the applicant No.2 upte S
_31.12.95 was m. 2600/= P.M, and it was revised and

refixed at ks 8000/= on 1.1.96 in a bunches, The
due-date cf increment is in the month of Januarju
and as such the Basic Pay as on Tels 96 was at h
m. 8250/= P.M. and it was m. 8500/= on 1. 2.97. |

(1ii) The applicant No.3 who has been
recruited as the J.T.0. in the year 1974 on a basicn

- scale of pay of-mw'hzs/a P.NL He was considered for
'promotion in TEs Grade-B on 27.5 94 and joined as
~the SDE on 19.9.94 under the Respondent No.5. The

Basic Pay of the“applicantﬂNe.B upto. 31.12.95 was

B, 2525/= P.M. and it was revised and refixed at

&.8@00/- on 1.1;96 in a bunches{ The due date of

. 1neregént in pay scale is in the month of January:
~ and as such the Basic Pay of the applicant'NoQBLon I

1.4.96vis R, 8250/= and it was Bs 8500/= on 1.2.97.

Contds..s P/8.
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(iv) The applicant No,4 who has been recruited
as the J,T.G. in the year 1978 on a basic scale of
pay of &;_&25/1’P.M. He was considered for promotién
in TES Gr.B on 3.6,94 and joined as the SDE on
29,8.94 under the Respondent No.5. The Basic Pay of
the applicant No.4 upto 31,12.95 was K. 2525/= P.M,
and it was revised and refixed at R, 8000/= on 1.1.,96
in a bunches. The due date of increment in the pay
scale of the appiicant No.4 is in the month of
January and as such the Bgéic Pay of the applicant'
No.4 is K. 8250/= on 1.1.96 and it was B, 8500/=
on 1.2,97.

(v) The ppplicant No.5 who has been recruited
as the J,T.0. in the year 1979 on a basic scale of
pay of m;,azsku P.M, He was considered for promotion
in TES Gr.B on 27.5.94 and joined as the SDE on ,
16.8,94 under the establishment of the Respondent No.5.
The baSié pay of the applicant‘Nb;5 upto_31.12.95
was B, 2525/= P,M. and it was revised and refixed at
Rse 8000/ oﬁ'1.1.96 in a bunches. The due date of
increment in the pay scale of the applicant No.5
is in the month of February and as such the basicA
pay of the applicant No.5 is m.8250/a on 1.1.96 and
it was k. 8500/= on 1. 2.97.

(vi) The applicant No.6 who has been recruited
as the J,T.O.'in the yemr 1§79 on a basic scale‘of :
pay of k. 425/= P.M. He was considered for promotion
in TES Gr.B on 27.5.94 and joined as the SDE on
18.8.94 under the establishment of the Respondent
No.5. The basic pay of the applicant No.6 upto
31.12.,95 was B; 2525/= P,M, and it was revised and

Contd.... P/9o
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refixed at K. 8000/= on 1.1.96 in a bunches. The
due déte of increment in pay scale of the applicant
No.6 is in the month of February and as such the
‘basic pay of the applicant No;6 is ks 8250/= P, M,
on 1.2.96 and it.was B, 8500/= P.M. on 1.2,97.

(vii) The applicant No.7 who has been
recruited as the J.T.0. in the year 1979 on a basic
" scale of pay of K, 425/= P,M. He was consideredfgor
promotion in TES Gr.B oh 3.6.94 and joined as the
SDE on 29.8,94 under the establishment of the:
Respondent No;5. The basic pay of the applicant No;7
upte 31.12.95 was m{ 2525/= P.M. and it was revised .
_and refixed at &, 8000/= P.M. on 1.1.96 in a bunches.
.The due date of increment in the pay scale of the
" applicant No.7 is in the month of February and as
such the basic pay of the applicant No.7 is R, 8250/ =
P.M. on 1.2.96 and it was k. 8500/= P.M. on 1.2.97.

(viii) The ¥m applicant No.8 who has been
reéfuited as the J.T.0. in the year 1979 on a basic
scale of pay of k. 425/= P,M, He was considered for
promotion in TES Gr.B on 3;6;9& and joined as the
SDE on 31;8.9h under'the‘esfablishment of Respondent
'No.5. The basic pay of the applicant Nc;8'u§to "
31.12,95 was k.1515/= P,M, and it was revised and
refixed at &, 8000/= P.M. on 1,1,96 in a bunches.
The due date of increment in the pay scale of thé
applicant No.,8 is in the month of February'and as
such the basic pay of the applicant No.8 is k,8250/=
P.M. on 1.2.96 and it was R.8500/= P.M, on 1.2.97.

Contds... P/10.
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(ix) The applicant No.9 who has been

recruited as the J.T.O. in the year 1979 on a basic

scale of pay of m. h25/= P.M. He was considered for
promotion in TES Gr.B on 3.6.94 and joined as the .
SDE on 29.8.9& under the establiﬂhment of the o
Respondent Ne.5. The bakic pay of the applicant Ne.s_
upto 31.12.95 was &.2525/= P.M, end it was revised |

-and refixed at B.,OOOO/a P.M. on 1. 1 96. The due date
 0£ increment in the pay seale of the applieant No.9

is in the menth ef February and as such the, basic pay

of the applicant No.9 is %*8250/- P.NL on 1. 2.96

and mWiS Iho 8500/" PoMo Qn’ 1.2.97.

(x) The applicant No,10 who has been recruited
as the J.T.O. in ‘the year;1979 on a basic scale of -
pay of %. 425/= P.M. He was considered for promotion

~ in TES Gr.B on 3.6.94 under the establishment of
- Respondent No.S. The basic pay of the applicant No.1®

upto 31. 12.95 was mu 2525/= P.M. and it was revised:

and refixed at &. BOOO/ﬁ P.M. on 1. 1 96 The :due date
_of increment in the pay scale of the applicant No.10

in

| is/the month of February and as such the basic pay

of' the applicant No.10 was m. 8250/= P.M. on 1. 2.96

‘ and it was R, 8000/= P.M., on 1 2.97. -

. (xi) The appliaant'NQ;ﬁ1ghas been recfuiteﬁ
as the.J,T;b;‘in-the‘yeaf”1979 on a basic scale 6£'
pay of B.425/= P.M, He'ﬁas cogsidered“for’prometion.
in TES Gr;B,on 3;6;94‘and_joined as the SDE on - :
29.8.94 under the establishment of the Respondent No.5.

- Contd..... P/11,
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The basic pay of the applicant No.11 upto 31.12.95
was B, 2525/= P,M, and it was revised and refixed

at k., 8000/= P.M. on 1.1.96, The due date of

increment in the pay scale of the applicant No,11

is in the month of February and as such the basic )
pay of the applicant No.11 was Bk,8250/= P,M, on 1.2,96
and it was B, 8500/= P.M, on 1.2,97,

(x11) The applicant No.12 who has been
recruited as the J.T.0. in the year 1979 on a basic
pay of m;taes/a P.M, He was considered for promotion
in TES Gr.B on 27.5.94 and joined as the SDE on
30 30,6,94 under the establishment of the |
- Respondent No.Xx 4. The basic pay of the applicant
No.12 upto 31.12.95 was K,2525/= P.M. and it was |
revised and refixed at k. 8000/= P,M, on 1.1,96 in
a bgnches. The due date of increment in the pay scale
of the applicant No.12 is in the month of February
and as such the~basic pay of the applicant NQ;12 was
B, 8250/= P.M. on 1.2.96 and it was k.8500/= P.M, on
1.2.97. |

(xiii) The applicant No,13 has been recruited
as the J.T.0. in the year 1979 on xm a basic scale
of pay of B, 425/= P.M. He was considered for
prémotion in TES Gr.B on 3.6.94 and joined as the -
SDE on 28,9.94 under the Establishment of the
Respondent  No.4. The basic pay of the applicant
No.13 upto 31.12,95 was k. 2450/= P.M, and, it was
revised and refixed at kb, 8000/= P,M. on 1.1;96 ina’
bunches. The due date of increment in the pay scale

Contd....; P/12.
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of the applicant No.13 is in the month of May and
as such the basic pay of the applicant No.13 was
k 8250/= P.M. on 1.5.96 and it wes &/ 8250/= P.M,
on 1.2,97. It may be mentioned here that all the
applicants are getting their monthly salaries with
due increments on their pay ;cale on the basis of
the aforesaid date of revision came into force on

14.1.96 and availing the same till date.

4,6 : That in the meantime a provisional seniority
1ist of TES Gr.B Officers of the Department of
Telecommﬁpicatibns has been circulated to the all
concerned, It may be mentioned here that the afore-
said sénidrity list of TES'Gr.B Officers of the
Deptt. of Telecommunication has been prepared-on the
basis of f£iwxk final All India eligibility lists of
Junior Telecom Officers. A1l the applicants also
comes under the purview of the aforesaid final -
seniority list and have been found placed in such
list in order of "their seniority.

A copy ef the aforesaid final seniority
list NG. XVII of TES Group-B Officers
commmicated vide letter No,16-22/95- -
STGriI dated 22,2,99 are annexed hereto
as Annexures-1A and 1B of this
application.

4,7 : That the applicants state that all the
applicants belonged to TES Group B Officers of the
Deptt. of Telecommunication and at present wbrking

as the SDE under the disposal of the respondents.

COntd...; P/13{
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Thqvare also placed in the flnal seniority 1lst :
of TES Group-B Officer in order of their seniority
and eligibility. It may be mentioned here that :
-seniority Nos. 14086, 15861, 13980 17038 1602&
'16109, 16037, 16085, 16035 and 16212 have been
provided to the applicant Nos. 2, &4 to 11 and: 13"‘
‘respeotively and the seniority Number in reSpect
of the applioant Nos. sy 3 and 12 are provided in
lother seniority list prepared on the basis of |
»7seniority and eligibility._

4;8 3 Thet'the applicahts:begsto state thetvan<
irregular fization and re-fixation in the basic

pay scale in respect of TES Groqb-B Officers who

are far more junior_then'thetapplioants haveeoome~;;4
into existence on or after’1;2;97. In this connection
it may be mentioned here that one TES Group-B Officer,
namely;‘Shri E; Sundarmurthy ﬁho}has'been reoruited
_es‘the'J,T.O.'in the year 1981 on a basic scale of .

o 425 )= P.M.;He wastoonoidered for-promotion‘}
in TES Group-B Offioer on 3.6.94 and joined as the
SDE .on 27.11.96 under the establishment of ‘the
Respondent No.6 The basic. pay of the aforesaid Sri
_'D. $undarmurthy upto 31.12,95 was k. 2375/= PiM. and
it was revised and refixed at K. 8000/= P.M. on -

1. 1\96 in a bunches}in terms of the CCS (Revised ?ay).v
Rules, 1996 The due date of increment in his pay-
scale is in the month of Fehruary and as such he was
~a11owed to draw m. 8250/= P.M. on 1. 2.96 as his

Con‘td. . .‘ - 0 P/1 ll'e
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Basic Pay. Thereafter on 27;11.96 he was promoted
and allowed to join as the SDE under the_establish;’
ment of the Respondent No.6 and accordingly his
basic Pay was again fixed af k;-BBOO/' P.M. on
27.11.96 and it was K, 9000/= P.M, on 1.2.97 and
continuously drawihg as such alongwith increments

in his pay scale on due déte;

In this connection, it may further dbe
mentioned here that many other similarly situated
TES Group-B Officers from the establishment of the
'Respondent No.5, particularly, Shri U.K.Bhattacharjee,
Mx?.Biswas, M. Seha etc. who were recruited as the
J.T.0. in the year 1980/1981 had approached the
Respondent authorities in connection with the
- Stepping up and refixation of their basic pay.in
pursuance to the case of the arbresaid Shri D,
Sundarmurthy and the respbndents accordingly stepping
and refixed the basic pay of the aforesaid TES Gr.B
Officers at k.- 9000/= P,M, on 1.2,97 with increments
in the pay scale §n due date of increment as per
letter dated 3.2,99 issued in this regard.

A cbpy of the aforesaid letter vide
No. AP/STEP UP/98-99/25 dated 3.2.99 is
annexed hereto as Annexure-2 of this

application;

4.9: That from the above it is apparent that all
those TES Gr.B Officers who have been recruited in
the year 1980/1981 in as much as fhgse officers were

Contd.... P/15.
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provided with the seniority No. 19008 to Mr. D,

- Sundarmurthy, No.18174 to U.K. Bhattacharjee etc.

o

below than that of the applicants in terms 6f the

'Final Seniority List were facilitated with the basic

pay of . &. 9000/= P.M. as on 1. 2.97. From bare perusal

of records mkk it appears that the aforesaid TES Gr.B
'Officers are much more junior than the present | |

capplicants and they were considered for promoticn in

TES Gr.B Officer much 1ater than the applicants and

as such they were found place much belcw than the

'applicants_in the All India eligibility 1list of
'Junicr_Teleccm Officer and acccrdingly placed them

with their seniority numbers after the applicants,

7
/ -

‘4,10 : That the applicants beg to state that the.
‘ respondent authcrities pleased to refix the'basic
" pay of the aforesaid Junior TES Gr.B Officers and

similarly 51tuated officer at . 9000/= P.M. on and
from 1.2,97. As such an: irregular fixation in the pay

'scale of TES Gr.B QOfficers came intc ex;stence and
the ract remains’ that the Junior TES Gr.B Officers -
are paid with the higher Basic Pay and the applicants

"being senior to them are paid ‘with the low basic pay
- viz, k. 8500/- P.M. on and from 1.2.97 which are

not in acccrdance w1th the. Rules.

. 4.11° That the TES Gr.B Officers who are paid with

-the higher Basic Pay of k. 9000/~ P.M, in their pay

f scale on and from 1. 2.97 being junior than the -

applicants who are much’ more senior to them. The

- ' ' Lo ~ : .
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'applicants accordingly approached the respondents
authorities and submitted representations praying
inter alia for stepping-up of their basic pay at
k.9000/= P.M. on and from 1. 2.97 as 1t was done in
et n,ke _manner in respect of other :junior TES Gr.B
Orficers mentioned above (Annexure~2)
A copy each of the aforesaid representations
submitted by the applicants are annexed hereto

as Annexure—3 series of this application.

‘:&.12':.That'the respondents did not respond to the
vrepresentations Saomitted by the applicants in‘aS*muoh

- as did'not feel like to refer the‘matters’ﬁefore'the'
higher authorities in order to remove anomalies in the
pay scale and salaries of the junior and senior: SDE..-
However, of late, the senior_Aocounts Officer concerned
of_the“offiée,of the,DirectorZOf:Maintenanoe; ETR;'
anahati-B'ride a letter was pleased to communioate?;.
the applicants in stating that the pay of all officers
of TES Group-B included in the seniority list No.I to
XVII is required to be fixed in terms of DOT!s 1etter
No.16-3/92-STG-II dated 5 7.94 and 16. 8.94 and did

_not state anything about the pay ‘and salaries of Junior ,
"SDE who are getting more salaries than the senior SDE.U
In other_words the Accounts Officer on the recommendation-
‘and advice of the higher ahthoritiesphad rejected"the-
jrepresentations subnitted by the applicants indirectly.

A copy each of the aforesaid impugned letter
issued by the Accounts Officer, office of ~the
Director of Maintenance, ETR, Guwahati are
* annexed herewith as Annexure—h series of this

‘ application.

Contde.... P/17.
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4.1% :+ That the applicants state that it is a
settled principles of law that no junior emplbyees are
~entitled to‘gét o£ avail more pay and salaries than

the sénior eéployees on fhe same cadre which is a

w mattef df pruéence; as such all the applicants are

. entitled to get their salaries at k. 9000/= w.e.f.
1.2.97 with all service benefits and increments thereof

: , . o 1
in accordance with the Rules,

Lo14 ¢ That in view of the aforesaid facts and

- circumstances stated above it is a fit case where Your
Lofdships'would bé pleased‘fo direct the respondents
to settle the.pay scale and salaries of the applicants
and refix the ﬁay scale and salaries of the applicants
either at B, 9000/= w.e.f. 1.2.97 or above giving its

" effect from 1.2.97 and remove all anbmaliesJin respect

of salaries in between the junior SDE and senior SDE.

| 4,15, : That the representations made by the applicénts_
had Dbeen disposed and iﬁdifectly rejected by the .
respondents. The applicants hafe no other efficacioué
alternative femedy other then preferring this application
and the remedy sought for if granted would be'just,

proper and adequate.

4,16 : That this application has been made bonafide

to secure the ends of Jjustice.

ContGeees P/1 b,
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5. GROUNDS FOR RELIEF WITH -LEGAL PROVISIONS ¢

5.1 ¢ For that the inaction on the part of the
respondents in granting more salaries to the junior\‘
 SDE than the applicants for such a long time i.e.

Weesfs 1.2.97 are in gross violation of relevant Rules,

5.2 ¢ For that there is clear violation of prescribed
précedure.and relevant Rules in refixing the'pay scale
rand saiaries.of the 'senior\and junior SDE in;asmuch-aé :
' the applicants being senior are entitled to get either
equal péy or highei pay than those of their juniors,
There is being no' suspision as regards the genuineness
of the cléim, the same must have been neceswarily

settled way back in the year 1997,

5.3 ¢ For that the respondents providing more P 2.
salaries to the junior SDE fixed at Bs. 9000/= w.e.f..
1.2,97 impdsed a penalty upon the aéplicants as well

as the réspondents”failed to respond the representatidns_

submitted by the applicants in this regard,

5.4 : Fﬁ} that the respondents failed to provide '
opportunity to the applicants to remove anomalies in
pay scale and salaries and thereby deprived the applicaﬁts

from their legitimate‘pay and salaries.

5,53  For that the impugned action on the part of the
respondents being without sanction of law is per-se

illegal, arbitrary and malafide on the face of it.

Contd.... P/15,
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- 5.6 ¢ For that the respondents failed to respond

the representations submitted by the applicants by

 reason of thét the applicants must suffer and get

‘ lesser salary in order to facilitate the junior SDE

which are not sustainable in law.

5.7 ¢ For that there has been clear violation on

1

Article 14, 21 and 300-A of the Constitution of India’
besides being violation of principles of natural
justice, legitimate expectation and administrative

fairplay.

5.8 : For that in ‘any view of the matter the

impugned action of'the respondents are nhot in accofd;nce
with the law and as such the respondents have made
themselves- liable to be direéted by this Hon'ble
Tribunal to remove all these anomalies in respect éf i

pay scale and salaries of the applicants and the junior

SDE,

The applicants crave leave of this Hont'ble

Tribunal to advance more grounds both factually as

well as legal at the time of hearing of the base.

6. DETAILS OF REMEDIES EXHAUSTED :

The applicants declare that they have no

‘other alternative and efficacious remedy other then

£1ling of the present application.

contde.... P/16.
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- 7. MATTERS NOT PREVIOUSLY FILED OR PENDING BEFORE;ANYx

OTHER COURT OR TRIBUNAL

The applicants furthér declare tbat\no other

application, writ petition, suit in respect of the

subject matter of the instant application is filed-

before ahy other Court, authority or any other Bench

_of the Hon'ble Tribunal and no such application, writ

~ petition or suit is pending before any Court of Law,

8. RELLEF SOUGHT FOR 3

Under the gkxe facts and circumstances stated

. above, the applicants prayed for this application be

admitted, calls for record and notice be issued to the
respondents to show_causé as to why the relieflsought
fo# in this'gpplication should not be granfed:and upbn
héaring the parties and perusal of record be pleased to
grant the following reliefs : ' |
8.1 3% To direct the resppndentsAto settle and réfix
the pay scale and salaries of the applicants and direct
the respondents to refix the pay scale - = - . .- of

the applicants at Rs. 9000/= or above w;e.f. 1.2,97.

8.2 3 ‘To direct the respbndents to release all arrear
salaries in terms of the pay scale ;. ~ . .~. of the

applicants at Bs. 9000/= W.eofo .1‘0 20970

8.3 ¢ Cost of the application,

8.4 i Any other relief/reliefs to which the applicants

are entitled,

mntd’... p/17.
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S 9. INTERIM ORDER PRAYED FOR s N
Uhder the facts and circumstanqes the
~applicants prayed that it'Shall not be a bar to
thé'authoritiesvto'Considgr the case of the.
' applicants while refixing énd paying the pay and
salaries to the applicants at'B. 9000/= w.e,f.
1,2,97 during’ pendency of this application before
this Hon'ble Tribunal, | -
g 10, .oooooccgo;ow‘

The application is filed through Advocate.

e fgéﬁlidjhﬁﬂ§*QP THE I,P,0. @

(1) 1.R.0. No, 3 S02uS®
| :;_g},ﬁ?dfm

(ii) Date
(iii) Payable at  .: Guwshati.

12. LIST OF ENCLOSURES : As stated in the Index.

’Cbntd... P/8, Vbrificatfon;,r
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VERIFICATION

I, sri K.K. De, Son of Sri K.R. De,
aged about /s/L(.years, resident of g‘k}ba&’ﬂw
Guwahati, P,O. & P.S. PalfomgeuaDist. Kanrup,

'A'ssam,-' applicant No.“‘a- herein do hereby solemnly

affirm and verify that the statements made in
p'ar'ag:raphs ”",U-X, g).;_,\l L L § 3 L «9 L@ Lest
1% & Lell of the accompanying applicatio
are true to my knowledge and those made in
paragraphs —_ [f\'é—’ [;g‘?) Li! 8’ W /4(’ 12—

are matters of record as derived therefrom and

‘the rest are submissions.before this Hon'ble Tribun

And I sign this verification on this 71,

day of August, 2000 at Guwahati,

baﬁeﬂé thoz)

SIGNATURE,




Gr.  '8- WA cxrrulat¢d and to en

&

Y

TS

. - ¢_ S
SoRY Lo }~.' ""_  ’ o \X] 'QLSZ;;P

o 1 R e4n
‘ . cHY .
NO.16-22/95-81G-1T -a" * -,.M,'«"’QV;“i*
Government of India \ % S R
Ministry of Comnunications | kmhui_vm, e
Department of Telecommunlﬁarzonq : o R
, (uTG I3 secrlon)
R Dated:CTH%L,Febkuary; 1999 .
¥ " K B
_ P ,
To, . L ; o
VL. ALl Head &F Telecom. Circle.
2. T C.G.M, MTML, New Delhl/Mumhal ¥ '
3. rhlef G M, Chennax/CalruLtn 1ﬂlcphqne DI°1F1¢L
4. . .5 DUP(TEC\ K.L. Bhawan, New Delhi.
5.

All other admlnlstratlvo units.

Subjeét:—«final seniority list No.XVIL;
' . . . 1 .

\.

o

ir,

I am'dirpfted to refer Lo ¢t

his Off1C° lotfer of
ed 123.6.95% vide which prov

isional seniority llSt of TE3
closze hﬁrrwlth a ccpy  of  the

finel enlurlty list prepared after 1u<omnoratlnr objections

received From number of TES Gr. 'B" officers xwuardlng correction

In. MName, date of birth, non-inclusion of name in rher~senlor1ty
et ete, ‘ : C '

Moo Jda

- it

The geniority list has
final Aal} India eliaibility ]ije
LlTCUlatGd flom thl? office

been Propared on the

ts of Junior .rclecomﬂ-
from Lo time.

basic of

| Yours.faithfullv
; | )Tr';r s
' , T ?;) 2 '1/
- S.M. KAUSHAL )
' Asstt . Director General(%@T),'
: R o ‘ - G B
. et e g TS
nel i g above : T QQ v Q& e T
\x . -

PAT/STG-1 Section. of TCHa.

even

UFficere

Vo S e gy




L
0

“

; | | ‘;'4 | : | quanCXme4 11&
2y |

Page Mo . IZ;
2/719/99 it
FINAL SENIORITY LIST NO XVII OF TES Group 'B’

R B S R T B (] S () D [ (L 8 S & 4 IR AR T E R AR R R RN S B S S S S [ 5 I > M 3 37 T 3 3 T 1 g e 4

Sl STAFF SR. NAME OF THE OFFICER - 0OC DEEMED DATE OF
a NO NO NUMBER S/SHRI SC PROMOTION
AR MeRHUE T RNCE ROR N RATEROCE  ROKCR AR R SR N R KK ORISR BRI R KR UR R R AT R  K
i
g 171 30254 15840 CHOURASIA R.C. 0C 3.6.94
'%ji 192 30255 15841 S.K.BHAN 0C 3.6.94
P 193 30256 15842 SUARANKAR R.G. 0C 3.6.94
‘;:ﬁ 194 30257 15643 BOROILE DEELIP R ‘ 0C 3..6.94
- 195 30258 15844 IQBOL MOHD. . 0OC 3.6.94
P 196 30259 15845 M.V .GANGADHARA © 1 0C 3.6.94
! 197 30260 15846 B.L.TIKU ‘ 0C 3.6.94
ji ! 198 30261 15847 CHAND KRISHEN BHAM . 0OC 3.6.94
My 199 30262 - 15848 JALI SINGH 0C '3.6.94
- 200 202632 15849 ARDHENDU SEKHAR DEB 0C 3.6.94
e 201 w0264 . 15850 DESAT KALYANI PANDURANGRAO OC 3.6.94
~J%A, 202 30265, 15851 MAHAEIR SINGH MOR OC 2.6.94
1?.} 203 30266 15852 RAMMURTI SHARMA .. 0C 3.6.94
£ 204 BOZET 15853 GANGODHARALAH G V 0OC 3.6.94
g0 205 R0268 15854 SHYAM LAL SHARMA 0OC 2.6.94
¥ 206 30269 15855 HARE KRISHNA DEY : 0C 3.6.94
i 207 30270 15856 K.B.VASANTHAKUMAR OC 3.6.94
p ; 208 30272 15857 K.SHIVANNA 4 O 5.6 .94
H ' 209 30273 15858 AHIRE DAVAL CHANREA OC 3.6.94
3 210 20274 15859 J.5. RAWAT 0OC 3.6.94
~ﬁ 211 30275 15360 MARKHEDE R G 0C 3.46.94
i 212 30276 15841 HRISHIKESH CHOUDHURY (I) ] OC 3.6.94
4 213 30277 15%62 M A HAIDRY 0oc 2.6 .94
214 30278 15663 M.J. DESAI : ' 0OC 3.6.94
P1R 30279 15864 RARINDRA NATH MITRA 0C 2.6.94
216030280 15865 MD SALIM MD GHAOUSE RAJGOLI 0C 3.6.724
217 30281 18866 DAMODAR SHARMA 0C 3.6.94
2N 30282 15667 DEVASSIA VARGHESE ' oC 3.6.94
71 20282 158668 G.S . DHOKRAT OC 3.6.94
220 30234 15869 ALAKH KUMAR SINGH : T 0C 3.6.74
221 30285 15870 KHANM G A ' .0C 3.6.94
222 M0286h 15871 DANDEKAR PRITI RAVINDRA 0C 3.6.94
Z2% 30287 15872 PRAKASH GYAN ' OC 3.6.94
224 R02AR 15873 SHRIVASTAVA PRADIP KUMAR 0OC 3.6.94 N
AT Yl = B 15874 SHANKAR LAL AGGARWAL 1 0C 3.6.94
206 20290 TLE875 SMT . VEEMNA KUNDRA 0C 3.6.94
20730291 16876 VIREMORA SINGH 0C 3.6.94
2r0 “0”“” 15877 S .L.MATEKAR - OC 3.6.94
220 20093 18878 GURTA JAGESH RAM S O 0C R.6.74
"123O'J02)4 15879 S.0. GUPTA 0C 4.6.74
LY RO29E T 15380 SINGH MAHD. RAM TCC A.A.94
Y le e Ta Y le Tl LRERT GUL AR CHALID, fear : OC 46 94
ST a9 7 15882 M_GOPALA 1RAO OC 3.6 .74
a0 3ORus 1538383 HARTSH KUMAT ' oC 3.6.9a4
2EG 200 16330 SARAE VK . O 3.06.94
D0 30700 LR L INAOT ML 0OC 4.6.724
237 OO, 16386 HAMD 2 LOHORE  PRATAD OF 3 .6.94
X ".i(').:'t’_\.?.’ L5077 DARHAN PARK A "l( . OC 3.6 .94
:51" €. 3 ’“‘: X ‘ : _
TR e Y ) . -
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FINAL SENTIORITY LIST NO XVII OF TES Group ’'B'
R e P S A P T P T R R EIE S B A ] Y T T T o TR P i*:k:k**}k:kx!* W R RN R A NN N
SL STAFF CSR. NAME OF THE OFFICER 0C DEEMED DATE OF
MO MO NUMBER S/SHRI €C PROUMOTION _
N R S N R T oA RN K %k '*:1:20'.'4:**4:**.‘0-.4\4‘:0:***Lt*:kﬂ:*****:ﬁ:k:krk* *kxk A A KOK A K K K ke
235 30396 15984 J.N.JAISWAL . 0C 3.6.94
336 30397 15985 MANJUNATHAPPA BODKE p OC 3.6.94
337 30398 15986 N .KANDASAMY ‘ OC 2.6.94
338 30399 15987 R.KRISHMAN ' aC 2.6 .94
339 30400 L5988 R.M. SHARMA . OC 2.6.94
340 30401 115989 T.S.VASUDEVAN , OC 2.6.94
341 30402 15990 DEREMOU SENGUPTA . . 0C 2.6.94
T 342 30403 15991 SUSANTA SEN OC 3.6.%94
243 30404 15992 R.S.SUNDARAJA IYENPAP OC 3.6 .94
344 30405 15993 M. VENUGOPAL OC 3.6.94
© 245 30406 15994 G. NARASIMHA RAO . , OC 3.6.94
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_ ANEEXURE~2
GOVERNMENT OF INDIA '

" DEPARTMENT .OF TELECOMMUNICATIONS
. OFFICE OF THE CHIEF GENERAL MANAGER TELECOM

- ASSAM CIRCLE :: ULUBARI-781007

' NO. AP/STEP UP/98-99/25  Dated at Guwahati, the 03.02.99.

Pay of the. following TES Gr.'B' officers of the stage and !
from the date as shown against their name : .

. SL.NO. Name & Designation

Stage of Pay Date of

01;

02,

" 03..

9.

¥

effect & DNI

shri A.K. Pathak ADT(Staff) & 9,000/=. 01-02-97 with -

Circle Offlce,Guwahatl.

02/98 D,N.I.

Shri G.C.Sarma,A.D.T. (LEGAL)H, 9,000/= 01-02-97 with

Circle Office, Guwahatl | ' , |
shri R.K.Sarma,A.D.T. (MLS) k. 9,000/= 01-02-97 with

. 02/98 "D.N:I.

02/98 ~wiDNI.

Shri S.K,Bhattacharjee, o a e a w
S.D.E. (RTTC) Dispur, | ks, 9,000/= 8;/8% 97D§%th-.
Guwahati, \ : ;o WLe

12, Shri Gopal Das,A.D.T.(T.T.) B. 9,000/= 01-02-97 with

. Circle Office,Guwahati.: - - B 02/98 _D.,N.I..
'13. Shri D.N. Pegu,SDE(Inst.) . k. 8,060/= 01-02-98 with
Circle Office,Guwahati. _ 03/96 D, N.I.-
1LI-.A %]:el;luf:o K‘ Sarkar,5.D.0,T. R, 8 ,5 OO/= o1 _01 _96 With .
: p . .'_ ' 01/970 DoNo Io
sS4/~ Illegible.
(BISWAJIT DEB) ~
o Sr. Accounts Offlcer(A&P)
Copy to : L
‘1. The T.D.M., Tezpur.
2. The Director, R.T.T.C., Guwahati,
The A.D.T.(Staff), C.0. Guwahati.
L4, The Service book of the officer concerned.
5. The Sr. A.O. (A&P) T.A. C. 0.Guwahati.,
" 6. The pay bill clerk.

Sd/- Illeglble.
Sr. Accounts Offlcer (A&P)

. & o0
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ANNEXURE=3 SERIES

From : Sri Ajit Kr.Chanda
SDE, M/W, NagaoOn.
To : The Accountants Officer,

Office of the Director,
Maintenahcef ETR, Guwahati-3,

Stepping up pay-to remove anomalies case of
Sri A.K.Chanda . '

Si:l

On implementation of Fifth Central Pay Commission

recomrendation and subsequent fixation of Pay, it hasbeen
observed that my jnior Sri D.Sun@armurty, SDE(M/W,survey)
Taxk Force,Guwahati Staff No. 32953 is getting more pay
than me wee.f. 27.11.96 .The details are as follows-

Sl.No. Details | Particulars of ' Particulars of
Sri D.Sundarmurty Sri_A.K.Chanda
le Year of recruitment as
JdT0. . 1981 1973
2. Basic on joining as JTO  Res 425/~ C wse 425/-
3.. Basic paylas on 1.2.95 Rse 2375/~ Rse 2600/-
. 4. Basic pay as on 1.1.96 Rse 8000/~ Re 8250/~
5. Basic pay as on 27.11.96 &, 8500/~ Rse 8500/~
6. Basic pay as on 1.2.95 &..9000/- Rse 8800/-
7o Daté of increment  Februéry’ ' May
8, Date of promotion to TES
GP. Be o 346,94 18.11,93
9. Date of joining as SDE 27.,11,96 3.1.94
10. staff No, ' 32953 : 15446
ll.seniority No. .- 19608 -
‘12.E1:Lgibility fqo. - S

contd, 2



contd, Annexure=-3 series.

l

Under tﬁe above circumstances I would requesst
&our gooé self to kihdly arrange toistep up .my pay at
Rse 9000/= weeo.f. 27.11.96 to make it at par with my junior
Sri D.Sundarmgrty with a view to remove the anomalies

raised as stated aboVé, sO that my junior do not get more

pay than me and obliged.

Thanking you Sir,

Address of DDO in reOe Sri D.Sundarmurty SDE(M/W, Survey)

0/0, the Director Microwave, Task Force, Chennikutti

Road, Guwahati.
] «  Yours faithfully,

Sd/ ajit Kr.Chanda
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ANNEXURE-3 _SERIES

‘From 3 Sri Amzad ali
" SDE, UHF, Dhubri
To 2 The aAccounts Officer,

Office of the Director,

Maintenances, ETR,
Guwah at i=3.

e

Sub
) Sri amzad ali.

sir,

Stepping up pay toO remove anomalies case Of

" On implementation of Fifth Central Pay Commissibn

recommendation and sﬁbsequent fixation of pay , it has been -

observed that mY junior Sri D.Sundarmurty, SDE(m/w,survey)

Task Force Guwahati Staff No. 32953 is getting more pay than

me we€ofe 27.11.97 ;The'details are as follows =~

SloNOo Detzils

Particulars of
Sri D. S_und armurty

Particulars of
Sri amzad ali

1.'Year of recruitment as
" JTO.
2, Basic on joining as JTO

3. Basic pay as on 1.2.95 to
31,12,95 ,

4. Basic payaaé on 1.1.96
5. Basic pay as on 27.11.96
\ - . 6s Basic pay as qn'1;2.97
7. Date of increment

8. Date of'promotion.to TES
@0 B.
9. Date of joining as SDE
10, Staff No. '

P

'11.Seniority No.

1981

Rse 425/=-

Rse’ 2375/~
Rse 8000/~
Rse 8500/
Rse 9000/

February

3.6494
27.11.9
32953
19008

1974

Rse 425/=

. RSe 2600/

Rse 8250/=
Rse 8250/-
Rse 8500/~

January

275495
16,8,94
18407 .,

14086

contd.z.' .‘.'
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-2 - ‘ Contd. Annexure-3 Series.r

.

Undef the above circumstances I would requést
your good!éelf-to_kindly arrange ﬁo step up my pay at
Rse 9000/= weeefe27.11.96 to make it at par with my
junior Sri D.Sundarmurty with é view to remove the
anomalies raised as stated above, so that my junior

do not.get morée pay than me and obliged,

Thanking you sir,

Mdress of DDO in r.o. Sri D.Sundarmurty SDE(m/w survey)
0/0, the Director Microwave, Task-Fo;ce.Chennikutti

Road;Guwahati.

Yours faithfully,

sd/- amzad Ali

[ 3K 3K I
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ANNEXURE-3 SERIES

From H Sri GoSoBanik,
SDE.UHF,Diphu,
To  : The Accounts Officer,
Office of the Director,Maintenance, ETR,
Guwahati-781003.
Sab s Stepping up pay to remove anomalies case of
Siro.

On implementation of Fifth Central Pay commission
recommendatibn and subsequent fixation of Pay, it has been
_‘obserVed that my junior Sri D.Sundérmurty,SDE(M/W/Survey)
Task Force Guwahati Staff No. 32953 is getting more pay than
me Wee.f, 27.11.96; The details are as follows :

Particulars of

S1.N0. Details Particulars of
Sri D.Sundarmurty Sri G.S.Banik

les Year of recruitment : 1981 | 1974

as JT0. ’
2. Basic on»joining as JI0 Rse 425/- Rse 425/
3. Basic pay as on 1.,2.95 to
4, Basic pay as on 1.1.96 Rse 8000/- Rse 8000/~
5. Basic pay as on 27.11,.96 Rse” 8500/~ Rse 8250/-
6. Basic pay as on 1.2.97 Rse 9000/- Rse 8500/~
7. Pate of incrément Fébruary January:
8. Date of promotion to TS

@OBQ ’ . ‘ 3. 6.94 27.5.94
Be Date of joining as SDE 27.,11,96 19.9,94
11.8eniority No. 19008 18609

- - -

contd. 2,
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’

Under the above circumstances I would reguest
your good self to kin&}y arrange to step up my pay at

Rse 9000/~ wee.f. 142,97 to make it at par with my Junior

Sri D.sundarmurty, with a view to X& remove the

anomalies raised as stated above, $o that my junior do.

‘not get mOre pay than me and obliged.

Thanking you Sir,

»ddress of DDO in r.o. Sri D.sundarmurty, SDE(m/w,Survey)
0/0,The Director Microwave, Task Force ,Chennikutti Road,

Guwahati. e

. .

Yours faithfully,

Sd/ G.S. Banike . .

- 18.9.98

*6 oo
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Froms: Sri Hrishikesh Chowdhury
SDE M/W(MUX) M/W BLDG.,
Panbazar,Guwahati-l..

To 3 The Accounts Officer,
Office of the Director ,Meintenances + ETR,
Guwaghati-3 - .

. Sub 3 Stepping . up pay to remove anomalies case of

sri H.Chowdhury,

sir,

, on implementation of Fifth Central Pay COmmission
'recommendation and subsequent fixation of Pay, it has been =~
B0 eEarote cecaeehatda@ observed that my. junior sri D. surd armurty
- DE(m/w, survey) Task Force Guwaghati Staff No. 32953 is getting
more pay than me w.eofe 27.11.96 .The detalls are as followe-'

SeNOo Details Particulars of Particulars of
: Sri D.Sundarmurty 8ri H.chowdhury

le Year of recrultment ‘

-as JTO0. 1981 1978
2. Basic on joining as JTO 5. 425/- Rse 425/
3. - Basic pay as on '1.2.95 . 2375/- R 2525/
4. Basic Pay as on 1.1.96 Rse 8000/- Rse 8250/~ -
| 5. Basic pay as on 27.11,96 Rse 8500/= “Rse 8250/=
6. Basic pay as on 1.2.97 R, 9000/- | Rse 8500/-
7? ‘Date of increment | February Jenua:y\
8o ﬁate of promotion to |
TES GP.B. 3-6-94 . 3=6-94
9. Date of joining as SDE  27.11,96 29,8,94
10, Staff No. - 32953 30276
11, Seniority No. ~ 1s008 15861
123 Fligibility No. 19632 14853

4

cdntd, 2



-2 - ) - contd., Annexure-3 Series.

4 .
'

Undér the above circumstances I would requgst
‘ydur good self to kindly arrange to step up my pay at
Rse 9000/~ we.e.f, 27.11.96 to make it af per with my
_ junior Sri D.Sundérmurty with a view to remove the
" anomalies raised as stated'above} so that my junior do

not get more pay than me and obliged,

4

Thanking you Sir,

Mdress of DDO in r.o. Sri D.sundarmurty, SDE(m/w,survey)
0/0. the Director Microwave, Task Force,Chennikutti Road,

@uwah ati .

Yours faithfully, -

o 33/ HoChOWdhurYl

18,9,98
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Sri S.K;Nag

From =
' SDE M/W, MTC silchar
To 3 The aAccounts Officer,
IGuWahati-Q.
sub :
Sri S.KoNago‘
sir,

Office of the bDirector,Maintenances , ETR,

Stepping up pay to remove anomalies-case of

On implementation of Fifth Central Pay Commission

recommendation and subsequent fixation of Pay,it has been

Observed that my junior Sri D.Sundarmurty, SDE{m/w, Survey)

Task Force Guwshati Staff N0.32953 is getting more pay

than me we.e,f. 27,11.96,The details are as follows

Sl.No. Betails

Particulars of
Sri D.Sundarmurty

Particulars of

l. Year of recruitment as JT0
2. Basic on joining as JTO

3. Basic pay as on 1.2.95 to |
31.12.95 - )

4. BéSic pay as on 1.1.96
5. Basic Pay as on 27.11.,97
6e Basic pay as on 1.2.97

7« Date of increment e
8. Date of promotion to TEs Gp.B.

9« Date of joining as SDE
10, Staff No.

11.SeniorityvNo.

- 1981

Rse 425/~

) }yRSo 2375/-

Rse 8000/~
Rse 8500/~
Bse 9000/~

February
Kx 3.6.94

27.11,96
32953
19008

contd, .2

Sri_S.K.Nag
1979

Rse 425/-

RSe 2525/~
Rse 8000/~
Rse 8250/~
Rs. 8500/

February
27.5.94‘

17,7.94
17505
13980
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Under the above circumstances I would request

your good self to kindly arrange to step up my pay at

" Rse 9000/= wWee.fe 27.11.96 to make it at per with my

Junior Sri D.Sundarmurty with a view to remove the .
anomalies raised as stated above,so that my junior do

not get more pay than me and oObliged.

Thanking you Sir,

Address of DO in r.o. Sri D.Sundarmurty, SDE(m/w, Survey)
Office of the Director Microwave, Task Force,Chennikutti

Road' Guwahatio

Yours faithfully,

' 8d/S.K.Nag.
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From 2 sSri Yadav Ch.adhikari, -
SDE, UHF, Gauripur,Dhubri

The : .
To . s /accounts Officer, . : .

0/0 Director,
Maintenances , ETR,
Guwahati-3,

Sub 2 Séepping ﬁp pay to remove anomaglies case Of
. Sri Y.Ce Adhikari.

sir, . S

On implementation of Fifth Central Pay Commission
’recommendation and subsequent fixation of pay,it has been
observed that my junior Sri D.Sundarmurty, SDE(m/w,servey) .
Task Force Guﬁahati Staff No. 32953 is getting more pay-
than me weeefe 27.11.97 .The details are as follows :

Sl.No.  Details - Particulars of Particulars of
- A Sri D.Sundarmurty Sri Y,C.Adhikari

1. Year of recruitment as

JT0 : . 1981 1979
2, Basic on joiniﬁg as JT0 Rse 425/= Rse 425/~ -
3. Basic pay as on 1.2,95 to
31.12.95 : | Rse 2375/- Rse 2525/
. 4. Basic pay as on 1.1.96 Rse 8000/~ Rse 8000/~
5« Basic pay as 5n527.11.96 Rse 8500/~ Rse 8250/~
6 Basic pay as on 142,97 " Bse 9000/- Rse 9000/~
7. Date of increment - ' B@ February February
8e Daﬁe of promotion to - |
TES GP.B. | 03-06494 27-5-94
9, Date of joining as SDE 27411.96 18.8.94
10. staff No. | . 52953 18876
11, Seniority No. - 19008 - 17038

“12,

cConNtQeZe.ce.



contd ,Annexure-3 Series.

Under the above circumstances I would requesf
your good self'tb kindly arrange to step up my pay at

Rse 9000/= w;e.f. 27.11.96 to make it aé par with my -
Junior“Sri D.Sundérmutty with a viéw to remove the’

- anomalies réised as stated above, so that my Junior

do not get more pay than me and obliged.
Thanking you Sir,

2ddress of DDO in r.o. Sri D.Sundarmurty SDE(m/w, Survey)
Office of the Director Microwave, Task Force.Chennikutti'

Road Guwahati.

Yours faithfullyl

[
t

S84/ Yadav ch.adhikari
‘ . R . o ' » 180 90980 .
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shri K.K.De

Ffom H .
N SDEo‘M/WJPanbazaro
Gawzhati~=-1,
To H The Accounts Qfficer,

Office of.the Director,Maintengace
ETR, Guwahati=~731003.

Sub : Stepping up pay to remove anomalies-case Of
sri K.KesDe

Sir,

On implementation of Fifth Central Pay Comhission
recommendation and subsequent fixation of pay it has been
| obseﬁed that mleun'ior Sri D.Sundarmurty, (SDE(M/W Survey),

Task Force éuwahati Staff No. 32953 is getting more pay

' than me 27.11.95.The details are as follows =

‘ Sl.No. Details | Particulars of Particulars 6f
<. '~ sri D.sundarmurty Sri K.K.De.

" 1le Year of recruitment
as JTO S ' 1981 1979

2. Basic on joining , |

as J7T0. o : Rse 425/~ Rse 425/~
3. Basic pay as on _ :

1,2.95 to 31,12.95 Rse 2375/- Rse 2525/-

4, Baslc Pay ég on

f 1.1.96 | Rse 8000/ Re 8000/~ .
5. Basic as on 27.11.95 s, 8500/- Rse 8250/
6. Basic pay as on
1.2.97 . Rse 9000/~ Rse 8500/~
‘7. Date of ibcrement ' February . Pebruary

8. Date of promotion to
TES @oBo 3.6994 “ 3.6094

9. Date of joining SDE. 27.11,96 29.8,94

contd,?2
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- 2”9‘ ’ Annexure-3 contd.

10 Staff No, 32953 30436
11, seniority No. 19008 | 16024
12. Eligibility No. =« 119632 - 15062

Under the abdve circumstances ,I would request
your good self to kindly arrange to step w my pay at
Rse 9000/~ wef. 27,11,96 to make it at par with my Junior
Sri De.sundarmurty with a view to remove the anomalies
raised as stated above, so,that,my}JUnior do not get‘

more pay than me and obliged.

Tﬁanking you Sir,

’ .

AMdress of DDO in R.O. Sri D.Sundarmurty , SBE(M/W survey)
0/0, the Director Microwave, Task Force,Chennikutti Road,

Guwahati,

Yours faithfully,

. S3/-K.KeDe.



Y S I

ANNEXURZ=3 SERIES

From 4 Sri N.K. Bardhanp
SDE, M/W, Panbazar, Guawahati=1.
To : The Accounts Officer,
Office of the Director,Maintenance, ETR,
Guawghati~ 781003
Sub s Stepping up pay to remove anomalies-case oOf
Sri N.K.Bardhan.
Sir,
9 : On implementation of Fifth Central Pay Commission

recommendation and subsequent fixation of Pay, it has been
Observed that my junior Sri D.Sundarmurty, SDE (M/W Survey)
Task Force , Guwahati Staff No. 32953 is getting more pay
than me wee.f, 27.11,96 .The details are as follows :

Sl No. Details Particulars of Particulars of
. Sri D.Sundarmurty Sri N.K.Bardhan

1, Year of recruitment as JTO 1981 1979
2. Basic onljoining'as JTO Rse 425/- Rse 425/~
3. Basic pay as on 1.2.95 to :

31.12.95 - . Rse 2375/~ Pse 2525/~
4. Basic pay as.on 1.1.96 Rse 8000/= B 8000/-
5. Basic pay as on 27.11.96 ﬁs. 8500/~ Rse 8250/~
6. Basic pay as on 1.2,97 Re 9000/- ks 8500/-
7« Date of increment February February
8, Date of promotion to TEs GPeBe 3.6,94 36094,
9. Date of joining as ®E 27.11,96 31,8,94
10, Staff No. 32952 30517 ?
11.Seniority No. 19008 16109
12.Elégibility No. 19632 15161

contd, 2
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Under the above circumstances I would request
your good self td kindly arrange to step up my pay at
RBse 9000/- wees.fs 27.11,96 to mgke it at per with my
Junior Sri D.Sundarmurty with a view to remove the
anomalies raised as stated above, go that my junior

do not get more pay than me and obliged.

Thanking you Sir,

Address of DDO in‘r.é. Sfi D.sundarmurty SDE(m/w Survey).
0/0, the Director Microwave, Task Force, Chennikutti

Read ,Guwahati.

Yours faithfully,

Sd/ N.K.Bardhan

®e0 0o
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The Account Officer,
Office of the Director Maintainance ,
ETR, Guwahati-~3,

Dated at Guwahati, the

Sub: . Stepping up of Pay to remove anomalies-case of

Sir,

On implementation of Fifth Central Pay Commission
recommendation and subseguent fixation of pay it haé been
- observed that my junior Sri D.Sundarmurty,sDE,MW,Survey
Task Fb;ce,Guwéhati to getting more pay than me w.e.f.
27.11.98, .

The details are as follows -

Sl.No. Details Particulars of Particulars of
Sri De.Sundarmurty, Sri Phanidhar Das

1. Year of recruitmentas JTO 1981 1979

2. Basic on joining as JTO Rse 425/= .m; 425/~
3. Basic pay as on 01.02,95 to ‘
| - 31.12.935 Rse 2375/~ Rse 2525/
4. Basic pay as on 1.1,96 Rse 8000/« Rse 8000/~
5., Basic péy.as on 27.11.96 ks 8500/ K. 8250/
(as S.D.B. )

6. Basic pay as on 1.2.9% Rse 9000/ Rse 8500/~
Te Date'of increment February February
8e Date of promotion to .

TES Group B , 306494 . 3.6.94
9, Date of joining as DE 27.11,96 29.8.94
10, Staff Nunber 32953 30448
11.seniority Number 19008 16687
12.Elipibikity Number 19632 15072

contd, 2.
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Contd.annexure ~3

U;nder the above circumstances I request your
good self to kindly arrange to step up my Basic pay at
Rse 9000/= Weeoefe27.11.96 to mgke it at par with nmy
junior éri D.Sundarmurty with a view to remove the |
anomalies raised as stated above ,so that my junior

do not Qet more pay than me and obliged.

Thanking you.
.Address:of DDO in r.o. Sri D.Sundarmurty SDE(MW Survey)

0/0, 'thé Director Microwave, Tawvk Force,Chennikutbi Road,

Guwahati.

® ®s e
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From 3 | sri Somlomu ka Dos
' SPE- MKW par e/BA}eA
szudﬂiiz
To s | The aAccounts Officerc
Offlce of the Dlrector.Malntenﬂance,,
. ETR, Gawahati-~ 3
subz stepping up pay te remove\anomalies-case:of
’ sri
Sir, o
| on implehentétion of Fifth Central Pay
commission recommendation and subsequent leathn of pay
it has been observed that my Junior sri D.sundarmurthy,.
SDE( MW,SuIVey ). Task Force Guwahati Staff NO.32953 is
getting more pay than me w.e.f. 27.11.96,The detalls are
as follows |:
" Particulars of

SloNoo ‘Detailso
le

2.

3.

4,
.5;'

6e
Te

8.

9,

10,

- 11.
i2.

PaftiCularé of

Year 01 recruitment

" as JTOI -

Basic én joining as JI0 " =

Basic pay as on 1. 2 95 to o

31,12, 95 -

Basic pay as on 1.1.96

Basic 4s on 27,11.95 .

.Basic ay asAon 1.2.97
Date of/incrémént

Date of promotion to TES GPe Be

Date o JOinlng as SDE

‘Staffvlo.

Seniority No.

Eligibility No.

contd.2

. Sri D, sundarmurthy Sri

1981 1979
Rse 425/ £ 425/~
Rse 2375 _&.,2325/-
R 8000/-[ Fs. 8000/-
Re 8500/- R, 8250/=
R 9000/~ sy 8500/-
February ‘Feb:ﬁary
3-6-94 © 3-6-94
27-11-96  if s
32953 "3§;§éoaf?‘ 
19008 ‘..é;,-

. 19632 ‘eeean
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) Under the‘abQQe ciréumétances, I woﬁld'request‘

yoﬁr goodlself to kin&iy arrange to step up my pay at -3
Rse 9000/- W.e.f. 27.11.96 to make it at per with my o
Junicr . Sri D.sundarmurthy with a view to remove the
anpmalies-raised as stated above, so that my junidrfdo
not get more pay than me and obliged.
Thanking you Sir,
Address of DDO in R.O. Sri D.Sﬁndérmurthy SDE(M/W sSurvey)
Office,qf the'pirector Microwave, Task Force, Chennikuthi Road,.
deahati. |
Yours faithfully,
. 3
=
.
X “
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Sri Jogendra Deka ,
ARTS,Panbazar, Guwahati-1l.

;
|

A

To 3 The Accounts Offlcer,
Office of the Director of Malntenance,ETR,

Guwghati=- 731003,

sub ¢ '_Stepping”up pay to remove anomalies case of
Sri JoDe_}Ea .

sir,

On implementation of ?ifth Central Pay Commission
recommendation and subsequent fixation of Pay,it has been
observed that my junior Sri D.sundarmurty,SDE(m/w,Survef)
Tasgk Force Guwahatl Staff No. 32953 is getting more pay |

than me we. e. fo 27.11, 96.The details are as follows :

" gl.No. Particulars Particulars of Particulars of
Details Sri D.Sundarmurty  Sri J.Deka
1. Year of recruitment as
JT0. ; 11981 1979
* 24 Basic on joining a @pO Rse 425/~ Rse 425/-
3. Basic pay on 31.12.95 Rse 2375/~ Rse 2525/-
' 74, Basic Pay e on 1.1,96 Rse 8000/~ Rse 8000/
5. Basic bay as on 27.11,96 Rse 8500/‘- RS.8250/.-
6. " ® "on 1,2,97 Rse 9000/~ RSe 8500/-
8. Date of increment February Februayy
8., Date of promotion to TES |
GP. B, | , 03-06-94 . 03-06-94
9. Date of join;ng as SDE. 27.11.96 _ 29,08, 94
10. staff No. | 32953 30446
11.Senior%ty NO. 18643 16035
_-12.Eligibility No. 19632

contd, 2.
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Contd.Annexure;l

ﬁnder the above circumsténces I would request
your gbod self to kindly arrange to step wp ﬁ} pay at
Bse 9000/~ w.e;f..27.11.96 to maké:it at per with my '
juhior Sri'D.Sundarmurty with a view to remove the 3
" anomalies raised és stated above, so that my junior

do not get more pay than me énd obliged.
Ihanking-youvsir,

Address of DDO in R.O. Sri D «Sund armurty, SDE(M/W, Survey)
0/0 the Director Microwave, Task Force, Chennikutti Road,

Guwahati.
Yours faithfully,

éd/- Jogendra Deka

18,9,98.

L LK N 2 ]
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ANNEXWRE-3 SERIES

.From Sri santanu Ghosh,
SDE, 0SG/GMN, shillong.

TO : The Accounts Officer,
QM, Shillong.

‘sub @ Stepplng up pay to remove anomalles case of
Sri S.Ghosh.

Sir,

On implementation of Fifth Central Pay
Commi ssion. recommendation and subsequent fixgtion of
Pay, it has been observed that my junior Sri D.3undarmurty,

SDE(M/W Survey) Task Force,Guwahati Staff No. 32953

. is gettlng more pay than me w.e,f, 27.11.96 .The detail

are as fOllOWS -

Sl.No. Detalls : Particulars of Particulars of
Sri D, sundarmurty Sri S,Ghosh

1, Year of recruitment as JTO 1981 1979

2, Basic on joining as JTO Rse 425/~ ' Rse 425/-
3. Basic pay as on 1.2.95 to |
31.12.95. - | Rse 2375/ Rse 2525/~
4. Basic pay as on l.1.96 | Rse 8000/= Rse 5000/.
5. Basic pay @s on 22.11.96 Rse 8500/~ Rse 8250/~
6s Basic pay as on 142,97 Rse 9000/- Rse 8500/;
7. Date of increment ' February Eébruar&
8, Date of promotion to TES GpPeBe 3.,6,94 27.5.94
9, Date of joining as SDE 27.11,96 3046494
10, Staff No. 32953 17502
11. Seniority No. 19008 -

contd ¢« 2
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_ 1
Under the above circumstances I would request

your good self to kindly arrange to step up my pay at
Rse 9OQO/- Weeof, 27.11,96 to make it at per with my
Junior Sri D.sundarmurty with a view to remove the
anomalies raised as stated above, so that my junior

do not get more pay than me and obliged,
Thanking you Sir,
Mdress of DDO in r.0. Sri D, sundarmurty SDE(m/w survey)‘

0/0, the Director Microwave, Task Force, Chennikutti Road,

Guwghati,

. | Yours faithfully,

Sd/ So Ghosh.

e 808 0,
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ANNEXURE=3 SERIES

Sri s.C.Debnath,

From :
SBE, P/P,M/W Station, Agartala.
TO 3 The aAccount Officer,
Office of the CGeneral Manager,
' shillong.
Sub:z Stepping up pay to remove anomalies case of
Sri S. C.Debnath .
Sir,

On implementation of Fifth Central Pay Commission
ecommendation and sﬁbsequent fixation of Pay, it has been
observed that my junior Sri ﬁ.Sundarmurty,SDE(m/w.Survey)
Task Force Guwahati Staff No.32953 is getting more pay
than me wee.f, 27.11.,96.The details are as follows :

sl.No. Depails | - Particulars of Particulars of
: = Sri D, Sundarmurty Sri S.C.Debnath

1. Year of recruitment as

JPTO - 1981 1979
2. Basic on joining as JT0 Rse 425/- Rs¢ 425/-
3, Basic pay as on 1.2.95 to . _

031.12.95 - Rse 2375/- Rse 2450/-
4. Basic pay as on 1.1.96 Rse 8000/~ Rse 8000/~
5. Basic pay as on 27.11.96 Rse 8500/= ‘Rse 8250/~

. 6. Basic pay as on 1.2.97 Rse 9000/ Rse 8250/

7, Date of inérement February . May

8. Date of promotion to TES

GDeBe - 3=6=94 3-6-94
9, Yate of joining as SDE 27.11.96 28.9;94
10. Staff No. - 32953 30619
11, Seniority No, . 19008 16212

contde2
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Under the above circumstances I would request -

| your good self to kindly arrange to step up my pay at

RSe éOOQ/- We€oefe 27.11.96 to make it at per with my junior
Sri D.éundarmurty with a view to remove the anomglies
raised as stated above, sO that my junior do not get

more pay than me and obliged.

Thanking you Sir.

L}

Address of DDO in r.o. Sri D.sundarmurty SDE(m/w,survéy)
0/0, the Director Microwave, Task Fdrce,chennikutti Road,

Yours faithfully,

Sd/ S« CsDebnath

¢ deee



N

- éZ "

ANNEXURE-4 SERIES

: DEPARTMENT OF TELECOMMUNICATIONS
OFFICE OF THE DIRECTOR MAINTENANCE, ETR, GUWAHATI~3.

To _ L
Shri A.K. Chanda,
~ 8DB, M/W, Nagaon. | o \
No; A-1/Stepping up pay/_ - Dated at_GH;the 1&47;99y_

2

Subject : Stepping up of pay with reference to
- Shri D. Sundarmurthy, S.D.E.

~The pay of all officers (TES Group-B) included
in ‘the seniority list No.I to XVII is required ‘to-be-
fixed in terms of \DOT's letter No.16-3/92-STG-II dtd.
5.7.94 and 16,8,94, The name of Shri D. Sundarmurthy,
S.D.E, appears in -the list No. XVI. Hence the péy'of‘
Sri D. Sundarmurthy requires revision accordinglv.-

| Copy of clarification recelved from DOT is enclosed.

Sd/-'Illegible.

ACCOUNTS OFFICER,
. O/O D(M). ETR, GUWAHATI-3.

'Copy to t- The Accounts Officer (Cash)

CGM Task: Force, The pay fixation done for -

Shri D, Sundarmurthy, SDE, is to be revised

as per DOT letter No¢16—9-98-STG-II dtd,
4.3.99. ' :

Copy td el :
D F A., O/O. CGM/BTR/CELCUTTA with reference to ETR/

sd/- Illeglble.A
ACCOUNTS OFFICER, .
0/0. D(M) ETR, GUWAHATI-3»

,,,,,,
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No. A-1/Stepping up §éy/. Dated at GH;the 147,99,

 Copy tov'-

-6y

ANNEXURE:A SERIES

DEPARTMENT OF TELECOMMUNICATIONS
OFFICE OF THE DIRECTOR MAINTENANCE,EIR, GUWAHATI~3.

Shri Amzad Ali, -
SDE, UHF, Dhubri.

Subject Stepplng up of pay with reference to ®
o - Shri D.Sundarmurthy, S.D.E.

The pay of all officers'(TEs Group-B) included

in- the seniority list No.I- to XVII is required to be -

fixed in terms of DOT's letter No.’ 16-2/92-STG-II dtd,

5.7.94 and 16,.8.94, ‘The name of Shri D.- ‘Sundarmurthy,
SuDs E-z appears in the list No. XVI. Hence the pay of

Shri D. Sundarmurthy requires revision accordingly.

Copy of clarification received from DOT is enclosed.

8d/- Illegible.
ACCOUNTS OFFICER, ’
o/o D(M) ETR GUWAHATI-3.

 Copy to : The Accounts Offlcer (Cash)

CGM Task Force, The pay- flxatlon done for .

- Shri D, Sundarmurthy, SDE, is to be revised
'as ‘per DOT letter WNo. 16-9-98-STG-II dtd..
24.3.99. . ‘

:D.F.A., .0/0 CGM/ETR/CALCUTTA with reference to ETR

CA-Admn. L-320/37, dtd. 24.5. 99.

sd/- Illeglble;
ACCOUNTS OFFICER, :
o/o. D(M) ETR GUWAHATI-3.
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= B . ANNEXURE-4 SERIES )
|  DEPARTMENT OF TELECOMMUNICATIONS |
OFFICE OF THE DIRECTOR MAINTENANCE, ETR, GUWAHATI-3.

o

Shri G.S. Banik,

- SDE, UHF, Diphu.
No. A-1/Stépping up pay/ Dated at GH, The 14.7.99.
Subject : ‘Stepping up of pay with reference to
L Shri D. Sundarmurthy,SD.E.

| The pay of all officers (TES drcﬁp-N) included

in the seniority list No.I-to XVII is required to be -
fixed in terms of DOT's letter No. 16-3/92~STG-II dtd.5

5.7.94 and 16.8,94, The name of Shri D. Sundarmurthy’“;nﬂg

S. D.E., appears in the list No. XVI. Hence the- nay of
Shri D. Sundarmurthy requires revision.accordingly,:
Copy of clarification received ‘from DOT is enclosed.

sd/- Illegible.
ACCOUNTS OFFICER, .
~o/o. D(i) ETR, GUNAHATI-B. -

Copy to : The Accounts Offlcer (Cash),
o CGM Task Force, The pay fixation done for
: Sri D, Sundarmurthy, &DE, is to be revised
as per DOT letter No. 16-9-98—STG-II dtd.
h.3. 99. :

fCopy to :- I T

D.F. A., '0/0 CGM/ETR/CALCUTTA with reference to ETR
CA-Admn. 1-320/37, atd. 24.5.99.

| o . sd/- Illegible.
o SN ‘ ACCOUNTS OFFICER,
A P - o/o D(M) ETR, GUWAHATI—3.

(\(\)}/ W "esscee
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mmcua‘ INEXURE-4 SERTES
DEPARTMENT or TELECOMMUNICATIONS ‘ ]
OFFICE or THE DIRECTOR MAINTENANCE ETR, GUWAHATI—B."

To .

Shri He Choudhury, I
SDE, M/VW Bldg., Guwahatis

| N°;Ar1/3teppihg up pay/' Dated at GHfthe 14,7099, -

4Sub3ect 3 Stepplng up of pay with. reference to
. Shri D, Sundarmurthy, S.D.E.

_ The pay of all officers (TES Group-B) included
in the senloruty list No,I-to XVII is requireé to- be'
fixed in terms of DOT's letter No. 16—3/92—STG—II dtd.

5. 7 94 and 16.8,94. The name of Shri Ds Sundarmurthy,

. 8.D. E. appears in the '1ist No. XVI. Hence the pay of
Shri D._Sundarmurthy requires revision accordlngly.'
. Copy of clarification received from DOT is enclosed.

-

54/~ Illegible.

ACCOUNTS. OFFICER,
. 0/0. D(M) ER, GUWAHATI-B.

Copy to : The Accounts Officer (Cash) “.' =
- CGM Task Force, The pay fixation done, for
Shri D, Sundarmurthy, SDE, is to be revised
as .per DOT letter No. 16. 9-98—STG-II dtd.,
4.3.99. -

Copy to 1= ’ : S
D.F. A.AO/O CGM/ETR/CALCUTTA with reference to ETR/
CA.-Admn. L-320/37 dtd. 24,5099 .

Sd/— Illegible,

. ACCOUNTS OFFICER,
o/o D(M) ETR, GUWAHATI-3.
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ANNEXURE-A SERIES

DEPARTMENT OF TELECOMMUNICATIONS
VOFFICE OF THE DIRECTOR MAINTENANCE, ETR GUWAHATI-B

o - . _,“’\ | | ,‘ - i
| sri S.K. Nag, =

SDE, M/W MTC Sllchar..
No.- A-1/Stepp1ng up pay/ Dated at GH-the 1&.7;99;

Subgect : Stepplng up of pay with reference to
: : Shrl D. Sundarmurthy, S.D.E. .

The pay of all officers (TES Group—N) included
-in the senlorlty llst No.I1 to XVII is required to be -
fixed in terms of DOT's letter No, 16-3/92-STG-II dtd.

- 5.7.94 and - 16. 8.94. The name of Shri D.Sundarmurthy,

S, D.E. appears in the list No. XVI. Hence the pay of
Shri D. Sundarmurthy requires revision accordingly.’ Copy
of clarification received from DOT is enclosed.

Sd/~ Illegible.
ACCOUNTS OFFICER,
- 0/0. D(M) ETR, GUWAHATI-3.

Copy to : The Accounts ‘Officer (Cash) - ,
- CGM Task Force, The pay flxation done for
Shri D. Sundarmurthy, SDE, is to be revised
az per DOT letter No. 6-9-98—STG-II dtd.
24,3, 99.

“ COpy to =

D.F A., O/P CGM/ETR/CALCUTTA ‘with reference to ETR/
CA-Admn. L-320/37, dtd 24, 5 99.

Sd/- Illeglble,
W ACCOUNTS OFFICER,

| 0/06. D(M) ETR, GUWAHATI-3.

PRI SO
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ANNEXURE-h SERIES
DEPARTMENT OF TELECOMMUNICATIONS

OFFICE OF THE DIRECTDR MAINTENANCE, ETR, GUWAHATI-3‘ gﬁ

Shri Y.C. Adhikari,
SDE, M/W, Nagaon.

-Nq; Af1/Stepping up pay/ Dated at GH;the»14.7;99{

"Subject" Stepping up of pay with reference

Shri D. Sundarmurthy, S.D.E.

- The pay of all offlcers (TES Group-B) included

in the seniority list No.I- -to XVII is required +o0-be-

fixed in-terms of DOT's 1etter No. 16-3/92~STG—II dtd.

- 5.7.94 and 16. 8. 94, -The name of Shri- D.- Sundarmurthy;
_S.D.E., appears 1n the list No. XVI, Hence the pay of
Shri Sundarmurthy requires reV1sion accordmngly. Copy

of clarlflcation received from DOT is enclosed.

sd/- Iilégible.

ACCOUNTS OFFICER,
- 0/0. D(M) ETR, GUWAHATI—3.

Copy to : The Accounts Officer (Cash)

" CGM Task Force, The pay flxation done for
- Shri D, Sundarmurthy, SDE, is to be revised
as per 'DOT letter No,. 16-9—98-STG-II dtd.

Copy to‘:-’

D.F. A., O/O CGM/ETR/CALCUTTA with reference to ETR/

CA.-Admn. L-320/37, dtd. 24, 5.99.

| W 1 - sa/— Illbgible;

- ACCOUNTS OFFICER, -
0/0. D(M) ETR GUWAHATI-B.

EEE A
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o . ANNEXURE-L4 SERIES.
~ DEPARTMENT OF TELECOMMUNICATIONS

OFFICE’ OF THE DIRECTOR MAINTENANCE, ETR,GUWAHATI-3.

Shri K.K. Dey,
, SDE, Guwahati. _ S L L
No. A-1/Stepping up pay/ 'Dated at GH'the 14,7,994

Subject @ Stepplng up of pay with reference to
o - Shri D.Sundarmurthy, S D.E.

- The pay of a11 officers (TES Group.B) included
in the seniority list No.I to XVII is required to be- -
fixed in terms of DOT's letter No. 16-3/92/STG-II dtd.

'5.7.94 and 16.,8.94, The name of Shri D. ‘Sundaramurthy,

S.D.E., appears in the 1list No.. XVI, Hence the pay of
Shri D. Sundarmurthy requires revision according. Copy
of clarification received from DOT is enclosed.

Sd/- Illeglble.

ACCOUNTS OFFICER,
.0/0. D(M) ETR, GUWAHATI-3.

Copy to : The Accounts Officer (Cash) B
CGM Task force, The pay fixation done for
Shri D. Sundarmurthy, SDE, is to be revised-
_as geggDOT letter No. 16.9.98-STG-1I dtd.

Copy to :-

D. F.A., 0/0 CGM/ETR/CALCUTTA Wlth reference to ETR

. o . Sd/o Illegible,
py) 4 ACCOUNTS OFFICER, .
k o/o. D(M) ETR GUWAHATI-3.

LG I
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~ ANNEDURE-4 SERIES

DEPARTMuNT OF TELECOMMUNICATIONS '
OFFICE OF THE DIRECTOR MAINTENANCE, ETR,GUWAHATI-3,
To

Sri N.K. Bardhan,
S.D.E., Guwahati,

No.)A-1/Stepping up pay/ Dated at GH the 14 7 99,

Subject : Stepplng up of pay with reference to
Shri D, Sundarmurthy, S.D.E.

‘The pay of allﬁofficers (TES‘Group;B)?includedr

in the seniority list No.I to XVII is required to- be
flxed in terms of DOT'S letter No. 16-3—STG IT dtd.
5. 7.94 and 16, 8 94, The name of Shri D. Sundarmurthy,

- S.D.E,, appears in the list No, XVI. Hence the pay" of

Shri D. Sundarmurthy requires revision accordingly.
Copy of . clarification recelved from DOT is® enclosed
sd/- Illegible.

ACCOUNTS OFFICER, .
. 0/0. D(M) ETR, GUWAHATI-3.

Copy to : The Accounts Officer {Cash), _
' CGM Task Force, The pay fixation done for
Shri D, Sundarmurthy, SDE, is to be revised
as per DOT letter No. 16. 9.98-STG-II dtd.
3.99.
Copy to :- ' SRR

. D.F.A., 0/0 CGM/ETR/CALCUTTA with reference to ETR

CA.-Admn. L"‘BZO/B?, dtd-o ZL" 5 990
SG/- Illeglble,
ACCOUNTS OFFICER,
0/0. D(M) ETR, GUWAHATI-B.

600000
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ANNEXURE-4 SERIES

_ DEPARTMENT OF TLLECOMMUNICATIOVS
OFFICE OF THE DIRECTOR MAINTENANCE, ETR, GUWAHATI-B.

~To
~ Shri P. Das, . e
\ SDE (Admn.) Sllpukhurl Guwahati=3.
No. A-1/Stepping up pay/ Dated at GH, the,1h.7.99;

Subaect := ‘Stepping up of pay W1th reference to
_ Sri D. Sundarmurthy, S.D.E.

L,
S RE A

The pay of all officers (TES Group-B) 1ncluded
in the senlorlty list No.I to XVII is required to be«
fixed in terms of DOT's letter No. 16«3/92—STG-II dtd.
5.7.94 and 16 8.94, The name of Sri D. Sundarmurthy,
S.Dumz,_appears in the list No, XVI. Hence the- ‘pay of
Sri D. Sundarmurthy requires revision accordingly. Copy

- ' :of clarification received from DOT is englosed.

> sd/- Illegible.

o - ACCOUNTS OFFICER, o |
: | | . .. 0/0. D (N) ETR, GUWAHATI-B. | o

Copy to : The Aecounts Officer (Cash)

: .CGM Task Force, The pay fixation done for
Sri D. Sundarmurthy, SDE, is to be revised:
as per DOT letter No, 16-9-98-STG-I1 dtd.

4.3.99. ‘ ,

ey

Copy to := - e

‘D.F.A., 0/0, " CGM/ETR/CALCUTTA w1th reference to ETR/
CA.-Admn L-320/37, dtd. 24.5.99.

*Mfﬁ : s -84/~ Illeglble. , -

W | o ACCOUNTS OFFICER, . _
| ,  0/0. D(M) ETR,GUWAHATI-3.

0)/\})’ . ' 3 . . sseves
3 o |
AP @ngg\ﬁéé o
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' ANNEXURE-4 SERIES
DEPARTMENT OF TELECOMMUNICATIONS |
OFFICE OF THE DIRECTOR MAINTENANCE,ETR, GUWAHATI~3.

To o L
Shri J. Deka,
ARTS Panbazar Guwahat1—1.

NO.A—1/Stepping up. pay/ ' Dated at GH, the 14,7.99{

_Subaect :~ Stepping up of pay with reference to

Shrl D. Sundarmurthy, S. D JOP

The pay of all qfficers (TES Group-B) included
in the seniority 1i&t No.I to XVII is required to be'
fixed in terms of DOT's letter No.,16-3/92-STG-II dtd.
5.7.94. and 16.8.94, The name of Shri D. Sundarmurthy,
S.D.E., appéars in-the list No. XVI. Hence the pay of

. Shri D. Sundarmurthy requires revision accordingly.

~Copy to -

Copy of clarification received from DOT is enclosed.

sd/- Illegible.

ACCOUNTS OFFICER, C S
- 0/0. D(M) ETR, GUWAHATI-B. oy

Copy to : The ‘Accounts Offlcer (Cash)

CGM Task Force, The pay flxation done for
Shri D. Sundarmurthy, SDE is to be revised
as per DOT letter No. 16~9-98-STG-II dtd.’

D.F.A., o/o CGM/ETR/CALCUTTA with reference to ETR/ <

(CA.Admn, 1-320/37, dtd. 24.5.99.

Sd/- Illegible,
ACCOUNTS OFFICER,
0/0. D(M) EIR, GUWAHATI-3.
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CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHAT I
Case No.: 0.A. No.250 of 2000

SHRI AJIT KR. CHANDA AND OTHERS
-VERSUS-

UNION OF INDIA AND OTHERS

WRITTEN STATEMENT FOR AND ON
BEHALF OF RESPONDENT NOS. 1,2,3

AND 4.

I, Shri Ashok Kumar, Director Maintgnance, Eaétern
Telecom Region, Guwahati - 781 003, do heréby solemnly
affirm and state as follows;

1. That I am the Director Maintenance, Eastern Telecom
Region and have been authérized to look after the
development of the instantAcase and also to file
written statement and other documents etc. time to
time when need be for and on behalf of the
Respondents mentioned above in the Hon'ble‘CAT,
Guwahati Bench. I have received a copy of the O.A.

served upon the Respondents, gone through the same,

Page 1 of 8
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£LAGE KUNMAR
Diractos, daintensnce

Eastern Telecom Region
Guwadhati, Assam

understood the contents thereof as such I am

competent to verify this written statement and file

in the Hon'ble Tribunal for and on behalf of the

Respondents mentioned above.

. That this deponent does not admit any of the facts,

statements, allegations and averments made in the
0.A. save and except those have been specially
admitted heréin under thig written statement.
Further the statements which are not borne on

records have also been categorically denied.

. That as regards the contents of paragraph 1 of the

0.A. this deponent respectfully states that the
grievances of the applicants\have no legal footing
inasmuch as the claim of stepping up of their pay
scale is against the existing rules. Further it is a
settled legal parleyance that a wrong cannot be

perpetuated by another wrong.

. That with regard to the contents of paragraphs 2,3

and 4.1 of the 0.A. this deponent does not make any

comments.

. That with regard to the contents of paragraphs 4.2,

4.3, 4.4, 4.5, 4.6 and 4.7 of the 0.A. this deponent
admits the truth-ness of the statements made

therein.

Page 2 of 8
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6. That as regards the conténts of paragraph.4.8 of the

l“VlQ
£OGGEORUNAR
Director, niaintensnce

Eastern Telecom Region
Guwabhati, Assam

O.A? this.deponent respectfully states that as per
DOT order No.16-3/92-STG-II dated 5.7.94; 16.8.94;
No.16-9/98-STG-II dated 26;3.99 and No. 16#22/95;
STG-II dated 9.2.99 the pay'of Shri D. Sundarmurthy
was ‘necessiated to be re-fixed notionally-éhi3.6.94
which was his deem datevbf promotion vidé Seniority
List No.XVII of TES Group-'B'.
~ Photostat ¢6p;es'of the
aforesaid ordérs dated
5.7.94; 16.8194€ 26.3.99;
9.2.99 andséniority List
‘No.XVII are annexed herewith

and marked as ANNEXURES -

R, R?, R} R’ and R®
respectiveiy‘hereof._
Asﬂé matter of fact, it was_;'case of wrong fixation
resulting in due to misinférpretation of the
aforesaid DOT's orders and~the concerned aﬁtho;ity
was already intimated vide letter No.A=-1/Stepping up
Pay dated 14.7.99. |
A Photostat true copy of the
aforesaid letter dated

14.7.99 is annexed herewith

Page 3 of 8
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Director, wiaintenzace
Eastern Telecom Region
Guwabhati, Assam

and marked as ANNEXURE - R®

hereof.

It is pertinent to mention here that if the fixation
of Shri D. Suﬁdarmurthy on promotion as SDE, wbuld
have been done in accordance with the aforesaid
orders referred to above thé anomaly in pay with the
seniors as claimed by the gpplicants would not have
arisen and no unnecessary loss from ﬁhe public
excﬁequer would have caused and alsovno
administrative inconvenience woﬁld have been
resulted in. '

Further it may be stated hereithag stepping
up of pay of Shri U.K. Bhattacharjée and dthers in

the light of the case of Shri D. Sundarmu:hty was

.made by the officials of the unit where D.-

Sundarmurthy has been working and liable to face
consequences. No such irregularities were‘made in
fixation of pay in the cadre of SDE by and lérge and
thé aforesaid DOT’s orders have been strictly
adhered to in this respectf As such éﬁplicants'are
not entitled to benefit éf stepping up of pay taking
the case of Shri D. Sundarmurthy, Shri‘U;K.
Bhattacharjee and some otheré as precedents which is

quiﬁe illegal and has caused irreparable loss to the

Pagé 4 of 8
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£THTE KUMAR
Director, wiaintenance
Eastern Telecom Reglon
Guwahati, Assam

Vo

public exchequer and for that instant O.A. is liable
to be dismissed.

That as regards the contents of parégraph 4.9 of the
0.A. this deponent admits‘the truth-ness of the
statemeﬁts made therein by the applicants.

Thgt as regards the contents of paragraph 4.10 of
this O.A. this deponent rgspectfully staﬁes‘that the
re-fixation of pay of Shri D. Sundarmurthy-and
acceptance of the stepping up of pay is totally
illegal and emanates out of wrong interpretation of
the aforesaid DOT's orders at some quarter and some
level purposefully and the Unibn of India being an
empléyer cannot approve such kind of gross
illegality in any manner. On regularization of pay
of Shri D. Sundarmurthy and others anomaly in pay
alleged by the applicants will be rémoved, From that
point of view the claim of applicant for stepbing up
of their pay in the liké manner was not entertained
on the principle of that a wrong cannot be
perpetuated by another wrong. On that count itself
the instant 0.A. is liable to be diémissed.

That as regards the éontenté of paragraph 4.11 of
the O.A. the truth-ness of the statement made

therein is admitted and respectfully submitted that
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on revision of the pay of the juniors as per rule
the anomaly in respect of the seniors will be
removed.

10. That with regard to confents of paragraph 4.12 of
the 0.A. this deponent does not elaborate for the
sake of brevity, however, he reiterates the
statements made in foregoing paragraph at 4.8.

11. That as regards the contents of paragraph 4.13 of
the O0.A. this deponent admits the truth-ness of the
statement made therein, however, respectfully states
that in the instant case the junior is getting more
pay due to misinterpretation of the DOT’s aforesaid
orders and wrong fixatioﬁ of pay as stated-above
which requires revision. The applicants being
seniors are not entitled to stepping up of their
salary in the like manner unless some other
conditions as per Fundamental Rules are fulfilled.
Thus the instant O.A. does not merit adjudication
and is liable to be dismissed.

12. That as regards the contents of paragraph 4.14,
4.15 and 4.16 of the 0.A. this deponent does not
make any comments.

v““Wi 13. That as regards the contents of paragraphs 5.1 to

L0068 RUMAR

Dirsctor, wiaintensnce 5 g of the O.A. this deponent respectfully submits
Eastern Telecom Region :

Guwabhati, Assam
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that in the facts and circumstances as explained
above, there is no valid ground for entitlement 5f
adjudication of the instant O.A. on merit andt
deserves dismissal.

14. That with regard to the contents of paragraphs 6
énd 7 of the O0.A. this deponent does not offer any
comments.

15. That with regard to the contents of paragraph 8.1
to 8.4 and 9 of the O.A. this deponent respectfully
submits that as has been explained and submitted in
the foregoing paragraphs of this written statement
since there is no valid legal ground pertaining to
maintainability of the instant O.A. as such the
applicants are not entitled to any relief/reliefs
including interim relief as prayed for and the O.A.

is thus liable to be dismissed.

vl
u’l

£5G0K KUMAR
Director, 1viaintensnce

Eastern Telecom Reglon
Guwabhati, Assam
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:VWERIFICATTION:

I, Shri Ashok Kumar, Director Maintenance, Eastern
Telecom Region, Guwahati - 781 003 is solemnly affirm
and say on verification‘that‘the statements made in
this verification including those have been made in
paragraphs 1 to 15 of the wriﬁten statément are true
to the best of my knowledge and belief and those have
been madé in paragraphs 1 to 15 are true to the best
of my information which have been derived from the
records and the rests are my humble submission before
the Hon'ble Tribunal.

Verified and signed this the 11%® day of December, 2000

Deponent

1|19
ALHCK KUMAR
Director, Wiaintenance

Eastern Telecom Region
Guwahati, Assem
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Mo. 16-3/92-87G-11 L RS ECT g
Govemment ol Jpdla : T

Ministry of Cumimuricoijons AR
| Department of Telecoumunications .v . ‘,,_ ST U 3 “1'2“%&"" 1
; ( SIG-II Secticn ) - T v elef paoinod L oag oy

N

: : o P iwu{v.
: - | : ( th Tule. " B g
S . legg'*m““‘”
R | St {;-~-:‘-£:f;s;s:-f»»e:;ii &
To o ) ROTR e St ‘

All Chief General Managers, Telecom. Circles, i ”"’""i’fiféﬁ gLl
A1l Chief Geueral Msnagers, Telecome Frojects' zones.a‘m\:d., 1{ .
i1l Chief General (Manpgers, Telecom Mtce. Regions,:i "n(y‘i;f(w;; e
a1l Chicf General Managerss, Telophones Disgstxiocts. 3 ui{:*‘ﬁ*r';
£11 General Manegers Tolccom Defence HUtworle, it eidirkiiiy 5”@"
Chiof General Maiogor, Roilwsy slectrifications, nagpurgﬁ1;1;;
‘chicf Genersl Hanag-r, DaTd BET Werk, loldae ¢ Piindtin a2 fg)
Chiaf General Hannf.or, BUBRAITT, an-llpur’ T e gl i ia

Chief Gan~ral lanag3r, oGLTTC Phn‘,iand. I L ’i‘f :.f,ai‘\{“ i

Chief Genaral jlanager, Q. Zircie pargalere. - oy

Cuisf Gaaursl liniag2?2r, Tasx forco, Ga\i&hati- EERES I Pay B

St D)'J(;;u), licu Delli.. = wtu dapgh M,‘u,,,
ot Piagaodu w.u

_ ’ ‘110, ‘-*L’(")(!'t\‘!
Subjocls- Rafixetion of scnrvrlt} n the grﬂde of ‘T23 Group® 'B'”cwﬁm
. in pursuence cf vurious Court decisions - rofixntion’l3 "L’
| or pay - rapgardinge ~ B
| : - . *1'*1““»u*¢ .
Jlefe Noe 1. llog 16-4/92-31G dated 8.9.92 (List “I ' W
. . éo I 4 16~ /92—%%0*{% dated 22.9.82 LiStE)II) ‘: L”Jp ‘\? ?Ei\
3. No. 16-6/92-STG-11 dated 23.10.92(List-IIT) . oY
4. Noe 16-7/92-8TG~II dated 12.11.82(pist-1y° = 'O
. . Se No. 16-8/92-3TG-1I doted 11.12.92(List= V; “~7ﬂ'
. 6. No. 16-9/92-8STG-11 dated 6.1.93 (List-VL ol N T
7 low 16-10/92-STG-IT dated 15-1.93 (List=yII) 11" JARY
.- 8¢ No. 16~11/92-31G-II dated 15.1.95- (List-VIII‘”iH”{ﬁﬂi ey
9. Jloe- 16+12/82-S1G-II dated 20.1.93 (List-I) Tts° ""‘ﬁ*““
10. To» 16-13/92-31G-11 dated 21.1.93 (List-X) -~ 70i (P
11- lo. 16-14/32-31G-II doted £9.1.83 (Liot-XI) '+ *©H =
J 12, Hoe 16-1%92-91G-T1 dated 22.1.83 (List-XII) . %Vi b
| 13. llos 16-16/92-313-11 dotod -23-1.20 (List-XIII) ‘. 7
. 14« No. 16-17,52-51G-41 drted 9.2.93 (List-XIV) ;’?"”

[ o4 -
oil,

I am dirdeted to fuvite your attention to the above *fsxwr‘ 
referred ravised scuniority 1ist cf TZ3 Group '8' issued from S8 ;;¢
time to tiwe in persuzonce of tho judgements of various Centra 1f "ﬂﬂ
cdministrative Tribunals and wllghabacd High Court indicating !
the deemed dates of promotions in resvect of the officoerss
fhe quostion of pay fixation of the officers as a consequence

vf the recvisel senlority with rofercence to the dgoewod date of = '
Promotions under consideration in this office and it has been‘ ~%”i
declded that the officer whose date of regular promotion o’ un>.3

T®3 Group 'D' has been advenced o account of revised Selliortt"ww ‘
of the grode of T&5 Group 'A' may be pgranted the benefit of - "

] ,’n
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. Cmger e o ree—
. < A Pt i, T T e e b A - e sl .4

- oxrdars in res

. *
v i e

the Grade of 7xs Group"BJ.ij'
ee Sbromotions- indi cater! Al
in thu sealority iist, They will bo tntitied to dray s
pay and allovonces ng per their Yuvisgoy Pay fixationﬁinkf
the gralde or TZ3 Group 'p! Weeef, thg,ggtg.thoyfueroﬁacf“»
‘workiqg- uch officers wi{T g

not be entitloed Lox imiryiiha
Ifor—the pPeriod they have not woﬂcedo  oo
-2

In respeot of those 755 Group”'B"bIricors whoséf
deemped datas of promotion as indicated in ubova list Iia:

nter than_their actun) date of Togwlar promotien
Croun Ig}

o

\D_'B Their pay nay also be tixeod with reféYencos ' |
fh§1£~£?!l§§ﬂzjﬁﬁmGd‘UﬁfE’BY.'rdE?fIBﬁ—Eﬁmcontained“iN‘ )
14 1ists. lowever -1ei—kiII—’6‘3II6W§H‘§3—hrnw§thuir'r"?*jé
Day and the differcences in the pay so fixed and 'the B

RRRIE L SRR SN ol
Y E« f*.‘g'f.'#} %

S P
i -]k

date of issue of theso orders is f.--
treated ag nexrsatal pay to be absorbged futuruwincquﬁ
. TE sy, LRIV

3. ith tho 1ssye of

these'instructials;.pa}'fixnti?nge
fneluacs necf of‘nll T3S Group 'y officers whego S Rakuey
are iac ur.ed tn the '4 revised) Scehiority 1isis d8suad vy

Thiﬁ_oiflc~4,8§and 1ssucuy. The 1utire exercisc of revis
bay fixatinn T pecondlivt - g4 1mmod1qtcly 03 ner cerme {:a
Elven in the dourts widoer Intimotion to this officc..

4. " 1hio fesues witl

\ tho concurrence or FincnceT;,Qi;O:
helz o« |M86/04/FisT antoy o ool - dviee,

Yours fuithfully,%

S ' . ;Zs;l“"? s

( s.M. Kaysiag, )

. ASSTT. DIRTCIOR owifm.

. . Tels No. 203zugz.

* , . ;‘ . . ‘; - ‘\: . 5 iy
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NOe - 16—3/92-STG-II
Govemment of India
Ministry. of Communications
Department of Telecomunicatims -
( STG-II Sgcticm )

. . ]
v ael
- . v
To . . . LN,
.

All Crhjef Goneral Hanagers,: Talecfsm- ercles, v o
A1) Chief Geaeral Managess,,'i8lecom..Projects -xZOnes-',f~.
. &1l Cliief Ceneral Maua,,ers Teleccme-~M2intenance, f‘legn.or
&3 alef Geaeral Manage rs) Telephmerdistricts, .. l'.
G;ief Geueral Hanager Raiiway ’:L.ectrlfications, Nagpu-n

/ in pursuance of various court de cisions - benoflt 'o-‘
pay fixation atce re ardinge .. s4r. . e {‘1 ey gt

¢ !
.

Y% - Chief Geaeral' hanavx.r '‘Data Network,"!Noidaes ; gp&:ﬁ

& /f,/ N _ Chief Generel Ma:xager BRBR:LITT Jabalpur- » AN
. AN : Chief Ggneral Manager aLTTC, Ghaziabads 2 TS A
{ /\"’\\ Chief General Manager Q) Circle, 2angaloree (. -i:*® !
. Chief Geicral Manager, Task Force Guwahati. ,:-" kY
| 411 Geucral Managors, Telecom- Defence Heiworke. ' } _,\g
, . \f'\ Sre Dye Duector Ge.aéral JTEC, New Delhi.. _(' - ‘
i ;\)\
i ‘>/ Subjecti~ Eoﬁxatiou of seniority in -the grade of T‘T’S Groun "f
{
\

gir, : . - , J
‘I an dirccted t9 1av1tc a roference, to" this offioe,
letter of evcn No. dat:d 5.7.94 (copy en osod) on . the! above ol
ubdv t aad to say that the above order !as boen'issued 'in . ‘-
! _ Cificatiom of t:is office letter of en No«“dated/19. 4393 .
cno &ll otner instructicas issued on ' e subjgcte - It ds' » .1,
b rurther clarificd that the latter of'even Noe'dated’5e794 7"
”J‘ nn3s been -fssued kccp*n? ic view the judgement of™Supreme:. /"-"-.1;,'
A ,  Couart of India in SiF (C) Ho. 16898 of 199.. alan with57 o\ 05
q or  other cases praocunced o 1‘5/5‘94 (copy enclosed o ““, : : :
ap) .

o L .
"\‘ ] “’:.‘ ¥

-

WM

s Yours th full cwEe ;.,
w2 . ou}r g‘. Yy N
(c"m IB ? ‘)‘3 S ( :
P | ( s T ‘(..U'§{ILL ) A
© ASSTT. DIRECTOR: GEN ER.L (SGT)
Copy to :- Lo (' )
1. D.g. t chalman Telccome Commissiane ¥ - '
. . nam’bcr?s rvices) TCHNe - .
3. agviser ?{‘?D)/@peration) TCHAQe "
4. DDG(Pers. )/DDG(E)/DDG(Trg- )/DDG(EF)/Dir. (ST-I/I)/( ST-1)
Se Section Officer Fi-I/PAT/NCG/STI/Pensi on/S'"G-I/III/
. TE-I/T%-11/TSP, TCio. '
6o Guard filc/QOr aor Bundle/ill uoSlS ants’ ;m oTG-II S'G‘ct:c.g

( VICHY " i) \ i
STCTIQF OFFICER (STG-II)ﬁI

-
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No.16-9/08 4(\ - AJ?Z\NN y ]
Government oR) 4?‘ : v Ve
Ministry of Communt M) T Y ‘c,?vw-'V*‘u
Departmenvit of Teleeenmnmuss \\‘&L“‘f.'“i::\
; (STG-11 Sectlon) : ‘1 )
; Dated t()&l/{ March, 1900.
TO' . .'
. : .
Sh. S. Basu, . :
General secretary, ,
TESA (India), - o ' T
160/8~111, R.K. Puraon, ‘
New Delht.
Subjeclt:!~ Clarlflcatlon reganding pay - fixallon of the .- "?; | o
TES Gr. "B' officers. - . N R
’o;"‘ ' ) . A . ’.\
. I : ’ ! . v/"-'."‘ ,.."-’ i
Sir, . \7\3 g

I am directed to refer to your lelter dated 31, 8 98 on
the above noted subject and (o etate that sinoe the neme of Ahe,.

last officer who become due for reversion as a. consequence u'orﬁ
mass revision of TES Gr. °‘B' senjorjtly based on judgement\ deliV~f
ered Ly Lucknow bench of Al)ahsbad High Court filed by Sh. P.¥
lLal hes been included in senfority list No. XVII cireculated wvide'
No. 16-22/95-STG-11 dated 9.2. 89, the pn) of el] the TES Gr. ) 'p-

officers Included {in the senforfty TIcts No,w 1 to XVII ia re‘;ﬁ‘ !
qilre to _he fixed In termz of thls of{ﬂce lelﬁor N
16~3/02-STG-TI daTed 5.7.94 and 16.8.94. IR G AN
. N n.’ ,“ L. .: ’
Yours fai ullyr,; AN

'J"—TRM" e
( s.{¢" ?u,u\ '

Asstt, Dircotor Genexal(SQTg\

. . . '.".,4.;:

Copy to:- : ' ”' v
All ltead of Telucom. Civcles for Information and fur- - L
Lther neceseary sction. 1t may be ensured that pay of : o

nll the TES Gr. "D’ officers (included in the senfority .
lists No. I to A\ll) ic lixed in terms of letter dated ol
0.7.94 and 16.8.44 as mentioned sbove, ' -

e Amm—m— = = -
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' : No.16-22/95~571G-IT "4
: Government of India g
Ministry of Communications ‘™=
Department of-!elecommunicationS'
(sT6~-11 Section)
1 Dated:C?J%Urebruary,¢4992.
i . S
f To, o
:] . . ‘ J <,:~ } ) ' “_
i 1. All Head of Telecom. Circle. . L
; 2. C.G.M, MTMNL, New Celhi/tMumbaj . , R o
i 3. Chief G. M, Chennai/Calcutta»Telephone Listrict... Sl
¥ 4. Sr.DLG(TEC), K.L. Bhawan, New pelhij. o el
g 5. All other administrative units, iy St
i1 R ‘
i Subject:- Fina] seniority list No.XVvII , Ay ;
‘ ) . . ‘ “ (‘ 13
{ ﬁ; "Sir ’ ¢ | 7
; ‘I am dlrected to refer Lo this office letter. of even. '
Mo, Jdated 13.6.95% vide which pProvisional seniority list.”of, TES .
- Gr. "B’ was circulated and to enclose haerewith a “ecpy of the ..
“ final seniority list prepared after incorporating .objections;}
received from number of TES Gr. 'g: fficers regarding\correction{]g
in Mame, date of birth, non-inclusion of hame in  the “geniority. ~
| list ete, L e R \
; The seniority list has bezen prepared on the basig of
? final All Indig eliaibility ljiests of Junior Telecom.g_oﬁfic;rs
5 Circulated from thisg office from to time. Y IR
i , B
if Yours faithfully, - ,
,j ‘ o i s
; — 3..\%
f:f "’ﬁ [

T 22297
( S.M. KAUSHAL )
Asstt. Director General(SGTl

)
N / | (\’QO — o TE C ('gxﬁ’ [V
i Encl. :- a3z above G5l4\4 “T“ mﬂﬂ*‘u ‘ L

[3 (.
. B L !
T -(M,l)L ) ¢ (LY [
Copy to :- " "2fk;2)L£4¥}3 -

PAT/3TG-1 Section of TCHQ. ;
b . v‘{j

} . \

!
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Page No.
{£02/19/99 - ’ _ .
FINAL SENIORITY LIST NO XVII OF TES Group ‘B’
KEKKEEK RKRKERKEKEKE EEEEXREEKRKEREKREERREEERKEKERKRREEKR KN BXKFREEREKR RS Xk
STAFF . SR. NAME OF THE OFFICER ' OC DEEMEDO DATE -OF
NO NUMBER S/SHRI b SC PROMOTION - &

KERRKEKEK KKK KKKRXK ************t*******t********t XX

CHOURASIA R.C.

************IJ* ':f

191 30284. 15840 0C 3.6.94°
192 30255 ' 15841 S.K.BHAN OC 3.6.94
193 30256 '/ 15842 SWARANKAR R.G. 0C 3.6.94 N
194 30257 15843 BOROLE DEELIP R 0C 3.6.94 4
195 30258 15844 1QBOL MOHD. 0C 3.6.94 T
196 30259 ' = 15845 M.V.GANGADHARA oC 3.6.94 "
- '197 30260 ;15846 B.L.TIKU OC 3.6.94 ks
. 4 198 30261 . - 15847 CHAND KRISHEN BHAN 0C 3.6.94 "
27 199 30262+ 15848 JAI SINGH 0C 3.6.94" g
200 30263 ' ‘' 15849 ARDHENDU SEKHAR DES 0C.3.6.94 X
V. 201 30264 - 15850 DESAI KALYANI PANDURANGRAO OC 3.6.94 3
§-54 202 302653 156851 MAHAEIR SINGH MOR 0C '2.6.94 T
7% 203 302667 15852 RAMMURTI SHARMA NC 3.¢6.94 -
© 204 13026713’ 15853 GANGODHARALAH G V OC 3.6.94
205 30268 /- 15854 SHYAM LAL SHARMA - 0C 3.6.94 .
206 30269'" - 15855 HARE KRISHNA DEY 0C 3.6.94
207 30270 15856 K.B.VASANTHAKUMAR 0OC 3.6.94
208 30272 15857 K.SHIVANNA oL 3.6.94
209 30273 - 15858 AHIRE DAVAL CHANDRA 0C 3.6.94
210 30274 ' ¢ 15859 J.S. RAWAT oT 3.6,94
211 30275 -*: 15860 NARKHEDE R G . 0C 3.6.94
~NCB12 30276 - 15861 HRISHIKESH CHOUDHURY_( I) ~0C 3.6.94
213 30277 '~ 15862 M A HAIDRY OC 3.6.94
- 214 30278 . 15863 M.J. DESAI ‘ OC 3.6.94
. 215 30279 4?7 15864 RABINDRA NATH MITRA - 0C 3.6.94
216730280 ‘7215865 MD SALIM MO GHAOUSE RAJGOLI. OC 3.6.94
217 30281 """ 15866 DAMODAR SHARMA OC 3.6.94
21830282 M.*! 15867 DEVASSIA VARGHESE ; 0C 3.6.94 ;
219 3028334 158668 G.S.DHOKRAT oC 3.6.94 3
220 '30284 ' 15869 ALAKH KUMAR SINGH ,0C 3.6.34 &
22130285 ') .-16870 KHAN G A . ) oC 3.6.94 K
222 30286 ¥ 15371 DANDEKAR PRITI RAVINDRA ' OoC 3.6.94 v
223 30287 V' 15872 PRAKASH GYAN OC 3.6.94
224 30288 " 15873 SHRIVASTAVA PRADIP KUMAR oC 3.6.94
22530289 ' 15874 SHANKAR LAL AGGARWAL - = oC 3.6.94
226130290 '3 15875 SMT. VEENA KUNDRA ~ 0C 3.6.94
227:30291 '’ 15876 VIRENDRA SINGH v 0C 3.6.94
228 30292 '! 15877 S.L.NATEKAR OC 3.6.74
229-30293 ' 15878 GUPTA JAGESH RAM S : oC 3.6.74
230.30294 'J 15879 S.D. GUPTA _ © -0C 3.6.94
- 231:20295 " 15380 SINGH MAND RAM - oC 3.6.94
232:30296 ‘¥ 16881 GULAB CHAND. RAM . © OC 316.94
233130297 'R-'15882 M.GOPALA RAO © - i oC 3.6.%4
234 .30298 . 15883 HARISH KUMAR PR 0C 3.6.94
23530299 1" 15884 SARAF V K G 0C 3.6.74
236..30300 ) 15885 LUKADE H L . - 0C 3.6.94
237 .30301 7 15886 NAND KISHORE PRASAD .. . - | oo 3.6.94
238 130302 '’ 15887 BARHAM PARKASH_ uC 3.6.%4 !
Wﬂ._@» X ).
— . aY

- . . - £
g —y o maoe v e .-t e
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02/19/9% 8
KEKKE KEKKEKK KEKKEKKEKKK
SL STAFF SR.
NO NO NUMBER
KEKEKKK KEKKRK KKK KKK K
335 30396 15984
336 30397 15985
337 30398 15986
338 30399 15987
339 30400 15988
340 30401 15989
341 30402 15990
342 30403 15991
343 30404 15992
344 30405 15993
* 345 30406 15994
346 30407 15998
347 30408 15996
348 30409 15997
349 30410 15998
350 30411 15999
351 30412 16000
352 30413 16001
353 30414 116002
354 30415 16003
355 30416 16004
356 30417 1600S
357 30418 16006
358 30419 16007
359 30420 16008
360 30421 16009
361 30422 16010
362 20423 16011
363 30424 16012
364 30425 16013
365 30426 16014
366 30427 16015
367 30428 16016
368 30429 16017
369 30430 16018
370 30431 16019
371 30432 16020
372 30433 16021
373 30434 16022
374 30435 16023
X475 30436 16024
376 30437 “16025
377 33613 16026
278 30438 16027
379 30429 16028
380 30440 16029
381 3044) 16030
382 30442 16031

FINAL SENIORITY LIST NO XVII OF, TEstroqu'B' .
A A SN R L '-'$Y
*xx**x****x********x********** B2 RERKRRR KKK KK A
'0C, DEEMED DATE{OF“

SC PROMOTION

NAME OF THE OFFICER .
S/SHRI

<¢ﬁr; ‘41

AR KKK K K K K K KKK K K K K 0K K K K *xx'

i

| (e
J.N.JAISWAL e
MANJUNATHAPPA BODKE P . S
N .KANDASAMY FER
R .KRISHNAN ) :
R.M. SHARMA
T .S .VASUDEVAN
DEBENDU SENGUPTA
SUSANTA SEN
R .S .SUNDARAJA JYENGAR :
M. VENUGOPAL -
G. NARASIMHA RAO N
M. GURUNAIOU
U.H.SUBRAMANYA
SHIVAND ANANDAPPA MUDALAMANIr
P. SIVARAMAIAH P
SHAH JAHAN T
N.RAJESWARI - =
ANAL KUMAR SHARMA . L
RAINAPPA BASAPPA MALED
M.S. KARNAWAT
B.C. JOSHI
SHEO KUMAR
M. CHINNA RAQ
S .RADHA
R.P. GOYAaL
K.G.V.SUBRAMANYAM R
S .RAMAKRISHNAN.I v
M.L.SOMAYAJI '
D.S. SHEKHAWAT: :
RADHAKRISHNA K
K.M. BAGARIA
M.C. NAREDA
RAMAN .V .T

.N.VARADAPPA

K PRALADACHARYA
H.R. GUPTA .
A .MEENAKUMARTI .
RAMESH CHANDRA ' "
T.K.VISWANATHAN C
K. SANTHA KUMARI
KISHALAYA KANTI DE
P.M. PRASAD
SMT.V.NCCLAYATHAKSHI : ‘
C.V. SUBRA RAO . .
V.8 .MUNDHE ¢l
M SEETHARAMAN

JAYANTA KUMAR SANYAL

V.K. snl
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19010 D.v. PRASAD -

19011 ¥, SANJEEVA RAO

19012 s, CHANDRA RAO

19013 M. THIRUMURTHYiﬂgﬁAB

19014 RaAM SHANKAR
19015 rRAM
19016 BABU RaM o
19017 NANAK CHAND

SHANKAR SETHY
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19034 susaNTa 0As
1903% R.KABILAN
19036 R. DARUMAN
13037 KUMARSEN D .
19038 oOMBIR SINGH
13037 s.A.RAJAN
19040 GUNASEKARAN S
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KUMAR BIswas /!

19042 PARDEEP
19033 <RINIVAcAN T
13014 JAar BAGHWAN
19045 Vv RaMU

19046 KASHI NATH BAHERA
19047 sanrany camapag .
L9048 1 K MAJHI
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19051 NAG ANIL Kumar
12032 P .MALKONDA AN
19053 a.D.KHATIAN
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19055 HARESH KuMap
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. DEPJRTMSHT OF TELECOMMUNICATIONS  © | ]
OFFICE UF THE DIRECIUR MALUTENANCE, KTR, GUWAHATI=1, '

)
To

ehrd L.R.Boro, , | ‘ | i
e, :

HO, A—i/b'teppinq up pay / Dated at Qii, the 1_4.7.99

Suba ,8!:0}4:1:19 W of pay with reference to .
8ri V.SuNdarmurthy, 8.D.E.

The pay of «l) Officers (TES .cx:oup Bb) included in tha
seniority list NHo.1 to XVII is required to be fixed in
terms of DOT‘'s letter NO.16¢) 92~8YG-1I Aated 5.7.94
and 16.8,94, 1The nagne of Siri L.Sundarmucthy, SeD.E. sppears
in the list No.XVIL MNence the pay of 8ri D,Sundarimirthy . e

regyuires revision acccrding Copy of clarification recoeived
from LO1 .ig enclos=4 .

s4/1llegible,
Mccountg Ufficer,
. O/0 D(M) ERT, Guwphati-~3, i
) ! N !
/ v ' ' \
.O}) to 1 . . ) )

The Accounts Ufficer (Cash) ' :
C@ Task !‘or.ce. The pay fixation
done for Shrd U.sundatﬂijrthy. €DB.,
1s to be reviscd as per DOT lettar
H0.16-9|968-9TG-11 dated 24,3,99,

Copy to
DeFeAe U/0 CRY/BIR/Calcutta with m!czence to :TR
'L’\-N'l" L 320/37. dt. 24 5 99.

81/111eyible,
Aeccounts OffL car,
0/0 b (M), BIR, Ouwﬂmt_i-ﬁl.
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